IN THE HON’BLE NATIONAL GREEN TRIBUNAL
AT NEWDELHI
ORIGINAL APPLICATION NO.606 OF 2018

BETWEEN:
.... PETITIONERS

AND:

CPCB and OTHERS .... RESPONDENTS

AFFIDAVIT FILED BY THE CHIEF SECRETARY TO
GOVERNMENT OF KARNATAKA — RESPONDENT

I, T. M. Vijay Bhaskar, S/o. Late. Sri. T. R. Mahadeva Naidu aged about 59
years, presently, working as Chief Secretary, Government of Karnataka,

Bengaluru do hereby solemnly affirm and State on oath as follows :-

1. T submit that I have been working as Chief Secretary, GOVERNMENT
OF KARNATAKA since July 2018 and in my official capacity and as
verifiable from official records maintained with Government of
Karnataka, I am familiar with the facts of the case and hence I am
swearing this affidavit.

2. I respectfully submit that based on the directions of this Hon’ble
Tribunal, I ensured coordination with various departments of Government

5 of Karnataka and based on the information provided by such departments,

o h ) Ah)’\kdepose the present affidavit.
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3. Irespectfully submit that, directions of the Hon’ble Tribunal with respect
to OA 606/2018 are being adopted in both Urban and Rural areas of the
State.

4. I respectfully submit the abstract of implementation status of Solid Waste
Management(SWM), Plastic Waste Management (PWM), Biomedical
waste Management (BWM) Rules-2016 in 289 Urban Local Bodies (in
6742 wards), 6,017 Gram Panchayaths and 23,259 Health Care facilities
along with implementation status of other issues mentioned in Hon’ble
NGT order dated:24-4-2019 (page 13 and 14, para 20 [a —h] as detailed

below;

1. Para 20(a):
[.  Compliance to SWM Rules 2016 in urban areas(excluding
Bengaluru) is enclosed herewith and marked as Annexure-R1.
II. Compliance to SWM Rules 2016 in Bruhat Bangalore
Mahanagara Palike(BBMP) is enclosed herewith and marked as

Annexure-R2.

III.  Compliance to SWM Rules 2016 in rural areas is enclosed
herewith and marked as Annexure-R3.
IV. Compliance to SWM Rules 2016, BWM Rules 2016, C&D waste

Management  Rules-2016, Hazardousand other = Wastes

(Management and Transboundary Movement) Rules, 2016, E-
Waste Management Rules-2016, Status of STPs & re-use of treated
water, status of CETPs/ETPs, air pollution and noise pollution
status by Karnataka State Pollution Control Board is enclosed

here with and marked as Annexure-R4.

/6 T AHQ V. Compliance to Status of STPs and re-use of treated wastewater by
AN Bangalore Water Supply and Sewage Board (BWSSB) and
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for cities other than Bangalore) is enclosed herewith and marked as

Annexure-RS.

VI. Compliance to Rejuvenation of water bodies by Urban
Development Department is enclosed herewith and marked as

Annexure-R6.

VII. Compliance on illegal sand mining by the Department of Mining

and Geology is enclosed herewith and marked as Annexure-R7.

VIII. Compliance to ground water extraction/Contamination and
recharge by Directorate of Groundwater department enclosed

herewith and marked as Annexure-RS.

2. Para 20(b): State level NGT SLC meeting was conducted on 22-10-
2020.

3. Para 20(c):Compliance to Hon'ble NGT order dated 20.09.2018 in the
News Item published in "The Hindu" authored by Shri Jacob Koshy titled
"More river stretches are critically polluted (OA No 673/2018) is
enclosed herewith and marked as Annexure-R9.

4. Para 20(d):Compliance to Status of functioning of the Committees
constituted in News Item published in “Times of India” Authored by Shri
Vishwa Mohan titled “NCAP with multiple timelines to clear Air in 102
cities released around Aug 15” dated 08.10.2018 is enclosed herewith and
marked as Annexure-R10.

5. Para 20(e):Compliance to Status of Action Plan with regard to
identification of polluted industrial clusters in O.A.No.1038/2018, news
item published in “The Asian Age” Authored by Sanjay Kaw titled
“CPCB to rank industrial units on pollution levels” dated 13.12.2018 is

X {)\sed here with and marked as Annexure-R11.
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6. Para 20(h):

I.  Performance of 6 Model towns in Karnataka i as belw,

II. 90 Gram Panchayaths have been proposed for developing as model GPs

as per the list enclosed herewith and marked as Annexure-R12.

7. 1 respectfully submit that, Covid situation in the State has hindered the
progress of developmental activities that was required to achieve the SWM
Rule targets, but the State is taking all necessary actions to achieve the
targets.

8. I respectfully submit that, several significant achievements have been made
by the State of Karnataka in the field of solid, plastic and biomedical waste

management as detailed below:

URBAN DEVELOPMENT DEPARTMENT: 289 Urban Local Bodies of

Karnataka with 23,625,962 population in 6742 wards generate approximately

11,085 tonnes of Municipal Solid Waste.




2. Bangalore and Mysore City Corporation have been certified as ODF++
cities and Tumkur City Coporation as been certified has ODF+ city.
3. MSW collection efficiency has increased from 9866 TPD to 10176 TPD
(Aggregate achievement- 96.95% & 3% increase from April 2019 to Oct
2020.
4. Efficiency of 100% D-D waste collection has increased from 5605 wards
to 6596 wards (Aggregate achievement- 85 % & 11% increase from
April 2019 to Oct 2020, drop in progress is due to the fact that there were
inclusion of 10 newly upgraded ULBs in the last 1 year).
5. Suitable land for scientific Processing and Disposal (P&D) of MSW -
227 Urban Local Bodies out of 285 ULBs have land for MSW Processing
and Disposal
6. Efficiency of MSW Processing has increased from 3494 TPD to 5838
TPD (Aggregate achievement- 52.66 % & 16% from April 2019 to Oct
2020.
7. State Government under Swachh Bharat Mission has released Rs.183.41
Crs towards waste management to all ULBs on 9-1-2020 and Rs.18.25
e T pr has been released towards carrying out awareness programs in ULBs.
\tenders have been invited in 218 ULBs of the State for procurement

hlcles/equipment /machineries and development of infrastructure
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9. SWM byelaws have been adopted in all the municipalities.

10.2420 waste pickers have been engaged in waste management in the State.

11.All the 289 Urban Local Bodies have declared themselves as open
Defecation Free (ODF) cities, out of which 267 Urban Local Bodies have
been certified as ODF by third party inspection agency.

12.State level Technical Advisory Committe has been constituted on 24-03-
2020 to advise the State with issues concerned with legacy waste
management. The first meeting of the Committee was held on 15-10-
2020 to discuss the road map of legacy waste management in the State.

13.The State has finalised Rs 4.6 crores estimate for the Mysore City
Corporation for carrying out bio remediation of 2 Lakh tonnes of legacy
waste.

14.State is also scrutinizing the legacy waste management proposal from
Mangalore City Corporation to handle 6 lakh tonnes of legacy waste.

15.During Covid situation, State through ULBs has developed a system for
the separate collection of bio-medical waste from home quarantine
households and ensured safe disposal in common bio-medical waste
facilities/deep burial with necessary precaution as per the CPCB
guidelines.

16.1 respectfully submit that, 101 Faecal Sludge and Septage Management
(FSSM) plants are planned in the State in non-UGD towns. The work
order is being issued to the selected Project Management Consultancies
for preparation of DPRs in 50 selected ULBs.

17. I respectfully submit that, the State is taking all measures required for

implementation of 100% ban on one time used plastic bags, plastic

e

aners, plastic buntings, flex, plastic flags, plastic plates, plastic cups,

irre§pecfjve of thickness including the above items made of thermocol
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EPC 2012, dated 11.03.2016. In the previous year, 8357 raids have been
conducted in which, 2205 tonnes of banned items have been seized and
around Rs.88.77 lakhs fine has been collected. However Covid situation
has brought back usage of plastics in a big way and all efforts will be
taken to educate the public to the alternates.

18.1 respectfully submit that during the Covid situation, initiatives such as
source segregation, waste processing and disposal activities have taken a
toll since the public, pourakarmikas and other sanitary workers were
apprehensive to touch the waste and there was absenteeism in SWM
workforce due to Covid. Also, infrastructure development activities,
procurement of vehicles and machinery required for ensuring 100%
SWM compliance were stalled for about 6 months during pandemic.
However State is taking all necessary efforts to bring back the
momentum. It is further submitted that in the current situation finances
have dwindled in the municipalities making it difficult to earmark
sufficient funds for solid waste management. Hence it is prayed that the
Hon’le Tribunal extend the deadline fixed for 100% SWM Rule

implementation.

BRUHATH BENGALURU MAHANAGARAPALIKE (BBMP) :

The progress made by BBMP and initiatives taken for SWM are detailed

below:

1. Live Vehicle Tracking System: The live vehicle tracking system (LTS)
includes all the auto tippers, compactors, mechanical sweeper truck and
Cam . Zonta bins. D2D collection of waste, compactors going to waste to

fp&:\m\npost plants and landfill, mechanical sweeping of the roads around the

EMP Jurisdiction and Zonta bins, established in the commercial area
th filled or half-filled capacity is monitored from the centralized

¢ éantrol room. The system integration of all the vehicles has brought the



transparency and accountability in the system and it has helped in

streamlining the SWM department of BBMP.
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2. Black Spot Monitoring & Elimination Process: Blackspot monitoring
is done with the help of Marshals team of BBMP, First the survey is done
with the hand holding device and the Geo tagged image is uploaded on
the portal. Once the form is uploaded, then the notification goes to Junior
Health Inspector with the mapped location. JHI will clean and beautify
the spot and upload the photograph through the mobile application. After
the completion of the process the dashboard will show the eliminated and
beautified GVP or Black spot, also the picture of before and after could

be viewed on the dashboard.

3. Waste to Compost Plant Dashboard: Waste to compost plant and

landfill waste mapping was one of the most challenging tasks of all the

M :



required indicators. A centralized database of wet waste processed, and
the mixed waste dumped at the landfill was not tracked by the BBMP
office. The BBMP took the initiative to the micro level detailing of waste,

coming from the source to the plant and landfill.

After the rigorous process and brainstorming session with all the 27
AEEs, 8SE’s and 8 Joint commissioners, and doing on-ground visits of
several plants, all the details were captured regarding the waste going to

the plant and landfill.

The ward wise waste details and mapping of vehicles sent on a daily
basis to the plants are done and give the final output. With the help of
output data, it was easy in forming the new policy and action plan for
segregation, D2D collection and processing of waste. The gap of 32.7%

was covered up within the span of 3 months.
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3. Sahaaya App: The initiative taken by the BBMP to recreate the Sahaaya
app was well appreciated. Earlier the complaint tracking and other
~monitoring methods were not available due to the lack of base level

P - {:* 5?5-‘1 éi!
/ @ Wication development resources. After having brainstorming sessions
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implementation team drilled down and formulated the 24 indicators based
on sanitation and SWM parameters. The complete end to end process was
made streamlined and robust, so that all the complaints are tracked and
closed within the given timeline. In case any other complaints is
registered from other government departments, then the complaint is
transferred to the same database. All the complaints are made sure to be
resolved under the SLA time period without any delay. Every day a

report along with the status is checked by the Special Commissioner.

+ Back | SAHAAYA 2.0 Dashboard

.
1"

Som Wanie (Oardee) Retted e 17035009 50%) ney n ¢ "

e

A ool PLHY) 207009 23%) 58 " 1] " N

o

o

U Lieck<a 14991 VBT, ibas 28 L [
4]

E

Hevenue Depdameat sry 005,%) 81N 1 )

o Sataa ke 200 W 45 u: N

o Fozd Mansenance Engg 739 S 75 %) L) 1% i 1238 55

4. Fine Mechanism:The fine mechanism is based on the violation of any
activity under SWM & Sanitation. Marshals and JHI of BBMP are
authorized to collect fines from the defaulters violating the SWM bye
laws. Initially the fine collection method was done through fine slips and
no evidence was captured. So sometimes the official faced issues while
collecting the fine from the defaulters. Introduction of the POS machine

o B z}nq making it more functional and robust so that it can capture the

k- })\d%qce of the defaulter and generate fine slip of relevant complaints
h@\r\*\s}%\t‘)\w S done Also, several functions were improved after continuous

'\\?‘Gp\ ‘?"}ef gz}/:k of the system. The daily data of fine along with the transaction
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is visible on the dashboard. Even the fine collected by single JHI or
Marshal is also being recorded and visible for the BBMP officials. Based
on all records, the JHI and Marshals get best employee appreciation

letters and the reward.

. Covid -19 War room:Covid war room bed management dashboard

system was developed in the initial days of the lockdown period. The
system was developed to track the patient, hospital, allotment of beds,
bed facilities at HDU, ICU, etc. This was one of the unique systems
developed by BBMP which was later implemented in different divisions
of Karnataka state. The monitoring and implementation, tracking system
for patients and bed allotment is robust and help BBMP officials to track
the complete progress of the city and make the required decisions

accordingly.

RURAL DRINKING WATER and SANITATION DEPARTMENT (RDW
& SD)

Key achievements /major steps taken up by the Rural Drinking Water and

Sanitation Department from February-2020 to October-2020.
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Rural Karnataka has already been declared as Open Defecation Free
(ODF) on 19" November 2018, the current focus is on ODF-
Sustainability and ODF- Plus activities, i.e., taking up solid and liquid
waste management activities at Gram Panchayat (GP) level to improve
sanitation across the community.

The Department has already accorded in principle approval to take up

' _;-.:_'S(Jlld Waste Management activities in all Gram Panchayaths in Karnataka

vf.de G\O No: RDWS&SD/126/SBM-G/Proj.M/2019 dated 14-10-2019as

QUMY

*‘\ ‘\gel\ﬁigm Rules — 2016
»’/bhlloﬁ @10 GPs, Detailed Project Reports (DPR) to set up Solid Waste
- mf{aia%efmem (SWM) units at 2102 GPs are approved, out of which 445
ﬁ
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units are operational. Segregation and separation of waste at source as dry
and wet waste, collection of segregated waste, transportation of
segregated waste to processing unit, recycling of dry waste and
conversion of wet waste into manure are being undertaken. Out of 6010
GPs, suitable land for processing & disposal of solid waste is available in
most of the GPs and SWM DPRs are being prepared.

Various IEC activities are conducted across rural Karnataka to promote
safe and hygiene practices, to control entry of waste into drains, not to
litter and segregation of waste as per the guidelines of Swachh Bharat
Mission(Gramin)

The Karnataka State Rural Sanitation and Waste Management Policy,
Strategy & Model Bye laws on SWM and LWM were approved by
Cabinet and GO was issued for Policy and Strategy on 12" March, 2020
and Byelaws have been published in the Gazette on 28™ May -2020. The
model bye-laws to be adopted by the Gram Panchayats will act as the
enforcement mechanism so that rural local bodies can impose penalties
on those who do not comply with the principles laid down in the model

byelaws.

GOBARDHAN: 1t is targeted to establish 60 GOBARDHAN projects across
30 districts. Till date total 8 Projects have been approved in Udupi,Uttar
Kannada, Dakshina Kannada, Bengaluru rural & Bengaluru Urban districts out
of which Bhashettihalli Grampanchayat of Bengaluru rural & Varamballi Gram

Panchayat in Udupi district are in operation.

MREF facility: Rural Drinking Water & Sanitation Department has proposed to
tabhsh 4 Material Recovery Facility at the Block level on a pilot basis. This
fac,"‘} Estlhl] target the Dry waste collected and further its value addition by

fidrt ﬂ sage. Material recovery facility is estimated to cost approximately

&/ [ .



Rs. 2.5 Cr. for each and totaling to Rs. 10.00 Crores for 4 such pilot units that

are proposed to be set up.

WHEREFORE, I respectfully pray that this Hon’ble Tribunal may be pleased to

accept the above information in the interest of justice and equity.

DEPONENT

VERIFICATION

I, the above named Deponent do hereby verify that all the facts stated
in the affidavit are true to my knowledge and that no part thereof is false and

nothing material is concealed there from.

Verified at Bengaluru on
18" day of November, 2020

Identified by me:

Sworn 1, Splemniy affirmed d si
1 gned before me
on this [} 3 yﬁsz 2%...at Bengaluru
N.R.SL.. No./2 04 Corrections : ....... N/ ...

?rb
T
RAMESH KUMAR m )

Advocate & Notary, Bengalury
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By: DMA, ANNEXURE-R1A

" _ _
| Al waste generators shall D2 | sy cess is being collected along. with |
_ C43)& i . | property tax. Collection of SWM User fee 100% .60 Dec 2021
et 153 mandgenient Az Muwmymoya :w will be implemented as per Karnataka 7
| fheo Dyelapasbiiy fopie Municipalitics SWM Bye Laws 2019. |
_ bodies |
All Bulk waste generator _
(resident welfare and market |
associations, gated _,
communities and institutions |
with more than 5,000 Sq.m | The ULBs are insisting bulk waste _
= 4 | e & all hotels and | generators to practice on-site composting: 100% 42.69 UQMMM%Q
restaurants) shall process and | Levying penalty on violators as per the bye <
" disposed off the  bio- | laws is being implemented.
degradable waste through
7 composting or bio-
methanation ~ within  the
| premises as far as possible |
| Facilitate identification and | s
. . . > arch-
5| 12(a) W_MMMMMW% m&%ﬂ%% O | Lands identified for MSW processing facility | 100% 20 T
- MSW
Review the performance of
local bodies, at least once in a
| quarter on waste segregation, | The DCs are reviewing the progress of
6 12(b) | processing, treatment and | implementation of SWM Rules-2016 100% 2 .
| disposal and take corrective | regularly.
| measures in consultation with
_ | UDD
|

\ 6
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By: DMA, ANNEXURE-R1A

materials

frame bye-laws incorporating |
the provisions of these rules

11 15(e) R e e e Bye laws have been framed & notified 100% Nil Complied
of notification of these rules |
| Establish waste deposition | _
. WMMMM MMM amﬂaommw%oﬁ“aw% A facility at Dabaspete is setup to process the = December - |
12 IOV e m:mmmﬂoz s 3t | same, however practicing separate collection 100% 57.16 2020 _
7 aoBommm D= mocm émm%m ) . of domestic hazardous waste is under process. _
| this centre for its safe disposal
direct street sweepers not to -
13 15(k) 7 bum tree leaves collected HHMM%MMNNMR%M:W pelicp i sen i S 100% - )
from street sweeping p ] Parks.
Provide training on solid i Ongoing |
14 | 15(1) | waste management workers Regular trainings are being conducted 100% 4540 o liprocess stalled
& waste pickers. due to covid |
Collect waste from vegetable, _
| fruit, flower, meat, poultry _
and fish market on day to day e _
] . SWM bye law has mandated in-situ __
15 15(m) Ww.m_m aﬂﬂwsﬂmm MM@ womwwm MM processing for bulk generators including 100% 50 March-2021
POS® " narket in SWM bye law

plant or bio-methanation
plant at suitable locations in

| the markets

Page 4 of 8
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By: DMA, ANNEXURE-R1A

Create public awareness _
through information, : _
22 | 15(zg) | education and communication L2 DREIL mao.co_um centuciedieentih) 100% - 3 _
L to educate the public.
| campaign and educate the
| waste generators
wammcmﬁo w%a mﬁﬂﬁo MM _ A Committee is being constituted by
0 "5 ORI QLRSI S0 Government to guide the ULBs on eradication _
15 1 @sm::.m =5 Q‘mcoh.s_ of legacy waste. . 100% Dec2020 |
23 (7)) i PHETHT Also all open dump sites have been identified 50.88 __
of bio mining and bio- . : -
= s ' by ULBs and appropriate action will be taken
remediation/ scientifically | : :
to reclaim the land.
capped
Criteria for Duties regarding
setting-up solid  waste
vﬂooommwbm and treatment It is ensured that the CPCB mc.ao_mnmm &
facility CPHEEO manuals are referred for fixing all
04 H%M mm% Crinnr ands atids R Q:Mdm and incorporated in the wam_ 100% Nil Complied
taken for solid waste | PTP3IC “
| management in hilly areas
Criteria for waste to energy
_process |
The civil works for processing facilities are | _
under progress whereas; the vehicles & |
_ machineries required for SWM activity will |
_ be bought from GEM portal.
. 1 ' The ULBs were directed to ensure all | _
25 79 Time frame for i obligations under SWM Rules-2016 are |  100% 30 pecemetr il
implementation 2020 _

implemented adhering to timelines.

But due to covid situation tendering process
was halted for 6 montsh and State requires
some additional time to ensure 100%
compliance

19
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By: DMA, ANNEXURE-R1A

vww. Proposed activity as per SWM Rules 2016 ,_,EMM M”M“.M% —

1 | Identification of suitable sites for setting up solid waste processing facilities | Complied _
Identification of suitable sites for setting up common regional sanitary landfill facilities for | |

, | suitable clusters of local authorities under 0.5 million population and for setting up common NA |

“ | regional sanitary landfill facilities or stand-alone sanitary landfill facilities by all local authorities | )
having a population of 0.5 million or more . _

3 H ?o.o.cwoaoa of suitable sites for setting up solid waste processing facility and sanitary landfill March-2021
facilities

4 Enforcing waste generators to practice segregation of bio degradable, recyclable, combustible, | Complied through SWM bye
sanitary waste domestic hazardous and inert solid wastes at source law

n

Ensure door to door collection of segregated waste and its transportation in covered vehicles to
processing or disposal facilities.

March-2021

6 | Ensure separate storage, collection and transportation of construction and demolition wastes

December-2021

~1

Setting up solid waste processing facilities by all local bodies having 100000 or more population

December -2021

g Setting up solid waste processing facilities by local bodies and census towns below 100000 Dec.2021
| populations. s ARl
Setting up common or stand-alone sanitary landfills by or for all local bodies having 0.5 million or
9 | more population for the disposal of only such residual wastes from the processing facilities as well NA
as untreatable inert wastes as permitted under the Rules _
Setting up common or regional sanitary landfills by all local bodies and census towns under 0.5 |
10 s . 3 1 NA
. mullion population for the disposal of permitted waste under the rules
I1 | Bio-remediation or capping of old and abandoned dump sites 2022

..... e

This is the Annexy
Affidavit of n.__.\n_... 5 Sfated in

L=
fl—oo""
Advocate & N % ~
i otary (Govt, of India)
eg. No. 12313, Bengalury.
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_ \ m |  Name ana
_ Desirable level | Gap Between | Proposed - designation -
| SL | Gist of provisions of SWM Rules 7 Status of ¢ liance of Compliance | current status | timeline for | of desigr .ed
No 2016 iRy in terms of and desired | total officer for
Status levels compliance ensuring
! B - | . compliance
N ) _ 3 . 4 5 6 _
._ Throwing of waste on the roads and
_ | public places will be stopped and action
will be taken to stop the burning or
burying of solid waste The Department
has issued GO regarding not to burn /
) dump waste openly.
WEm .:N.. N ; .. | Trainings and Workshops are being Executive |
Npifaewips/bumins/bumingthe Sohic conducted regularly 10 Executive Officer at |
2 | waste generated on streets, open public . . 4 . 100% 93% March 2022 | )
o ﬁo iside the o5 or in the Officers of Taluk Panchayats (TPs). | Taluka
M_ww_o%ow“_ me ,comm ama_:_vo, ore Panchayat Development Ofticers of GPs _ Panchayat
: v ' and Panchayat Raj Representatives on
prohibition of burning of waste and open |
' dumping, _ _ _
| Out of 6017 GPs, in 2008 GPs SWM ” _
Plans are approved and in 427 GPs units _
N | SWM units are operational | B
| Rule 4(3)& Rule 15(f) o 2 L S Sl 7 Becufive
. ol . Plans are approved and in 427 GPs units o
Payment of user fee for solid waste s . p . 0 o Officer at
3 Y ] SWM units are operational and out of 100% 97% March 2022 .
managenient, as specified in the bye- = . . . _ Taluka
| 427 GPs 256 GPs are collecting user fee ,
laws of GPs . . ) Panchayat i
 for solid waste collection and
] - | management . _ i
'Rule 4 (8) Out of 6017 GPs. in 2008 GPs SWM | | Executive |
Bulk Waste Generators (Resident | Plans are approved and in 427 GPs units - no N Officer at
) Welfare and Market Associations, SWM units are operational. Bulk Waste Whiwre i baren 20221 Taluka .
Gated Communities and Institutions _ Generators are processing and disposing | . Panchayat |

3)
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Desirable level

Gap Between

Proposed

Name ana
designation

Sl Gist of provisions of SWM Rules Status of i of Compliance | current status | timeline for | of desigr. ted
No 2016 S interms of | and desired total | officer for
Status _ levels compliance ensuring
[ o | _com pliance |
I i 2 3 4 5 6 |
Compliance w.r.t duties of Gram
Panchayats(GPs)
Rule 15(a)
Prepare a solid waste management plan Executive
7 | asper State policy and strategy on solid | Out of 6017 GPs, till date 2008 GPs 100% 66% March - Officerat |
waste management within six months Solid Waste Management plans have 2022 Taluka
from the date of notification of the been approved. Panchayat
| State policy
Rulel5(b)
| HW_HMWMMmmw_mmﬂmm%ﬂw_ﬁ:8 °" | Out of 6017 GPs, in 2008 GPs SWM _ Executive
8 | households inclu dns ol Plans N:.m.muvao,\oa m:m in 427 GPs units 100% 97%, March - | Officer at
formal SWM units are oco_,msosm._ and _ooc\@ 2022 Taluka
A - e —— door to door waste collection is being Panchayat
settlements, commercial, institutional . , [
and other non-residential premises IR E G
Rulel 5 . .
W“.“_ﬁwﬂ_:u%vm system to recognise Udupi, Dakshina Kannada, Koppal. |
N . . Bengaluru Urban and Kodagu districts
QraeniSalghs OOaSIEIRIG I Or have taken the lead in facilitating the | _
informal waste collectors and promote g (- . e | Executive
and network of waste pickers in their GPs for March - | Officer at
9 | ,.5 . . L L proper management of solid waste. The 100% 93% wm
establish a system for integration of e I S - 2022 Taluka
these authorised waste-pickers and w:m P Panchayat

waste collectors to facilitate their
participation in solid waste
management

State is in the process of integrating
waste collectors / waste pickers for solid
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Py ———

Name ana _

Desirable level | Gap Between | Proposed - | designation.
SL 7 Gist of provisions of SWM Rules Status of compliance of Compliance | current status | timeline for | of desigi. led 7
No 2016 : P in terms of and desired total officer for
Status levels compliance ensuring |
._ compliance
] 2 3 4 _ 5 6 |
direction for waste generators to compartments for deposition of domestic Panchayat
deposit domestic hazardous wastes at | hazardous waste in GPs.
| this centre for its sale disposal Out of 6017 GPs, in 2008 GPs SWM )
Plans are approved and in 427 GPs units _
SWM units waste deposition centers
established for domestic hazardous _
waste. [ ._ |
| Fallen tree leaves are not being burnt and |
WH_MUM M%MM t sweepers not to bum tree rm:gm@ over to m.:%o_.mwo.a waste mxaocgé
13 | leaves oo:moMe. d m&E SRR N | collecting agencies. GO is issued in this 100% 939 March - Officer at
o i , PIE | reoard. Out of 6017 GPs, in 2008 GPs 7 70 L2022 Taluka
N.:ﬁ .ﬁo:w.%.ma monmﬁﬁo_w EotpeihanuCuliy SWM Plans are approved and in 427 GPs Panchayvat
over to waste collectors. SWM units are operational :
Rulel5(1) | Executive
14 Provide training on solid waste In all GPs, Various Training activities are Nil Nil Comblied Officer at
management to waste pickers/waste taken up to address this issue. i P Taluka
| collectors Panchayat
_ Rale 15(m) | .OE of 6017 GPs, in moo.m GPs m,ig .
Collect waste from vegetable, fruit, _W._mbm are app v w:m WIE Tl | .
i flower, meat, pouliry and Qmm markets e s opergliepaiiant wmm ﬁwm | mx,.wc::ed
15 | on day to day basis mﬁa promote setting archilloipeidayioliay oo: spl 100% 97% | March - Officer at
—r £ decentralised Selostplantior waste from all the ooBBQﬂm_ shops and 2022 Taluka
bio-methanationiplant-atssuitable Emaxﬂw mb.a the same is cﬁ.:m treated by Panchayat
Iocations in the markets adopting different composting methods
17 _ ._~:_n 15(¢) . Oon:.zzazwm are being involved in 100% 93% March - Executive
| Involve communities in waste household pipe composting, pot - 2022 Officer at

25
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Desirable level

| Name ana
designation

Gap Between | Proposed -

SL Gist of provisions of SWM Rules Status of compliance of Compliance | current status ' timeline for | of desigi Yed
No 2016 p in terms of and desired total officer for
Status levels compliance | ensuring
_ compliance |
_ _ .1 P 3 4 5 6 i |
' Based on village population, funds are |
being released for SWM activities under
SBM-G and additional Capex is met out
Rulel5(x) in convergence with other schemes 1.e
Make adequate provision of funds for | MGNREGA, 15th Finance, MPLAD & Executive i
19 capital investments as well as operation | MLALAD schemes. At present operation 100% 66% March - | Officer at
| and maintenance of solid waste and maintenance of solid waste 2022 Taluka
| management services in the annual management services are covered Panchayat
budget through 15th Finance, GP / CSR funds.
Out of 6017 GPs, in 2008 GPs SWM |
 Plans are approved and in 427 GPs units
ﬁ SWM units are operational
RulelS(za) i Executive
Prepare and submit annual report in | Necessary action will be taken to submit . . Officer at
2 _ m,om_s IV on or before the woﬁm April of | Annual awvoa as applicable to Gram Li bl Complied Taluka
| the succeeding year . Panchayats to KSPCB Panchayat _
_ The Karnataka State Rural Sanitation and - _
Rule 15(zf) Waste Management Policy, Strategy &
frame bye-laws and prescribe criteria Model Bye laws on SWM and LWM was _ Commisioner
21 | for levying of spot fine for persons who | approved by Cabinet and GO was issued 100% Nil Complied kc:_:d\_v_o:m_
litters or fails to compiy with the for Policy and Strategy on 12% March. 7 RDW&SD
provisions of these rules 2020 and Byelaws have been published
B in Gazetteer on 28" May -2020 _ _
OF) _,ﬂz._o Hmﬁm.v , | 1EC activities such as Kalajatha, Audio 100% Nil Complied mxoc::ﬁ |
| create public awareness through | play for collection mechanism, _ 7 Officer at

3%
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Desirable level

Name ana

Gap Between | Proposed . designatior

Si. Gist of provisions of SWM Rules Status of I of Compliance | current status | timeline for | of desigr Jed
No 2016 AP ATGE in terms of | and desired total officer for
Status levels . compliance ensuring
- . | compliance
1 - 2 3 4 _ 5 6 _
Time frame for implementation | SWM units are covered under The _ | RDW&SD
Karnataka State Rural Sanitation and
Waste Management Policy, Strategy & _
| Model Bye laws on SWM and LWM was _
approved by Cabinet and GO was issued _
for Policy and Strategy on 12" March,
2020 and Byelaws have been published 4
. | in Gazetteer nﬁlmm; May -2020 _ |
26 ff Rule2 . | SLAB is constituted on 03-06-2016, 100% Nil Complied
Sl rm<w_ pavisssyBeci G | regular meetings are being conducted. r _ B
Rule 24 | Necessary action will be taken to submit | _ | wn%.o::é
2 >: ¢ 7 Annual reports as applicable to Gram 100% Nil Complied Icerat
nnual report. P ) _ Taluka
| Panchayats _ p
) | _ . | anchayat
Rule 11 _ _
Duties of the Secretary—in-charge, Monitoring through SLAB is taking _ . .
e Urban Development in the States i place on periodic basis. _ o0 | Flll Complied
L and Union territories.- |
w J N % \\\\.,V\\
Commissioner nmw ‘Onu r O™
Rural Drinking Water and

¢

Sanitation Department
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- Ensure separate storage, collection, and transportation of construction and demolition wastes NA
7 Sefti - ) — " ) . NA
etting up solid waste processing facilities by all local bodies having 100000 or more population
8 Setting up solid waste processing facilities by local bodies and census towns below 100000
lati March-2022
population.
: ; - S
9 Setting up common or stand-alone sanitary landfills by or for all local bodies having 0.5 million or NA
more population for the disposal of only such residual wastes from the processing facilities as well as
untreatable inert wastes as permitted under the Rules
10 Setting up common or regional sanitary landfills by all local bodies and census towns under 0.5 _
million population for the disposal of permitted waste under the rules NA
11 Bio-remediation or capping of old and abandoned dump sites NA
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Status of Implementation of SWM Rules, 2016

Linex Ry,

/
Vi

3. The time iimit stipulated for management of Solid Waste
under the Rules are not complied by the local badies. Hence,
Director of Municipal Administration and BBMP shall initiate
action on war footing.

4. All the Solid Waste Transportation vehicles shall be fitted
with GPRS.

5. Efforts should be made for complete segregation of waste at
the source, not to mix segregated waste with the un-
segregated waste. And also the facilities available for
processing of waste shall be completely utilized.

[SI. No. | Thematic area Current Status Desirable Gap Time lines for Name and
_ level between attending designation of the
_ current gaps Designated Officer
X status and for ensuring
desired compliance
levels
Enforce these rules in their State|Review meetings are held with Urban Development Sri Natesh
through local bodies in their{Department and Director of Municipal Administration, Environmental
respective jurisdiction and review|Government of Karnataka regarding ir.plementation of MSW Officer, Waste
limplementation of these rules at least|Rules, 2016. Review meeting held on 01.07.2019 and following Management Cell
ltwice a year in close coordination with|directions were issued.
concerned Directorate of Municipal{l. Department of Urban Development and Department of
Administration or Secretary-in-charge|Rural Development and Panchayathraj shall take immediate
of State Urban  Development|action to publish the state policy on Solid Waste Management
Department as required under the Rules.
2. The Department of Municipal Administration and BBMP
shall submit the Annual report to the State Board including the
best practices followed by local bodies within 7 days.
100% 50% 31.12.2020
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[ Issue authorisation within a period of|Authorization is issued within the time frame and stipulating
sixty days in Form Il to the local body|compliance criteria and environmental standards as specified
or an operator of a facility or anyjin Schedules | and Hl including other conditions, as may be
_oﬂ_..mﬂ agency authorised by local body|necessary
[stipulating compliance criteria and
environmental standards as specified 100% Nil Complied
in Schedules | and |If including other
_no:&zo:m, as may be necessary;
|
Synchronise the validity of said|the validity of the consent and authorisation are synchronised
autherisation with the validity of the 100% Nil Complied
consents
_ Suspend or cancel the authorization|Authorization is cancelled / suspended after following due
_ issued under clause (a) any time, if the|procedure as per rules.
_ local body or operator of the facility
_ __“m:m to operate the facility as per the
conditions stipuiated: provided that
[no  such authorization shall be 100% Nil Complied
i suspended or cancelled without giving
_ notice to the local body or operator,
_ as the case may be;
|
_ On receipt of application for renewal,|Board has formed a committee for disposal of the
_ renew the authorisation for next five|authorization applications. The committee consisting of all the
years, after  examining  every|agencies indicated under this Rule 16{1}(d). Based on the
application on merit and subject to|deliberations and recommendations of the committee , action
the condition that the operator of thelis initiated to dispose the authorization applications
facility has fulfilled all the provisions 100% 75% 31.12.2020 |

of the rules, standards or conditions
specified in  the authorisation,
consents or environment clearance.
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The State Pollution Control Board or
the Pollution Control Committee may
give directions to local bodies for safe
handling and disposal of domestic
hazardous waste deposited by the
waste generators at hazardous waste
deposition facilities.

KSPCB had issued directions under section S of the
Environment (Protection) Act, 1986 on 14-12-2017 to Director
of Municipal Administration to establish waste depositing
centres for domestic hazardous waste and to ensure
transportation to the Hazardous waste disposal facility.

100%

Nil

Complied

13

The State Poliution Control Board or
the Pollution Control Committee shalt
regulate Inter-State movement of
waste.

There is issues regarding illegal interstate transportation of
waste from Kerala State. The issue has taken up with CPCB and
also Kerala State Pollution Control Board. In addition FIR has
been registered in the Ifocal police station against the
transporter of waste.

100%

25%

31.03.2021

14

Each State Pollution Control Board or
Pollution Control Committee as the
case may be, shall prepare and submit
the consolidated annual report to the
Central Pollution Control Board and
Ministry of Urban Development on the
implementation of these rules and
action taken against non -complying
local body by the 31stday of July of!
each year in Form-V.

After receipt of the annual report of each local bodies of the
state from DMA and BBMP, the data is compiled and annual
report is submitted by KSPCB to CPCB within the time frame.
Annual report for the year 2018-1 is submitted on 20-07-2019
to CPCB.

100%

Nii

Complied







Compliance to Bio-Medical Waste Management Rules 2016

Sk No. Thematic area Current Status Desirable level| Gap between Time lines for Name and designation
current status attending gaps of the Designated
and desired Officer for ensuring
levels compliance
1 |Why inventory on numbers of|Inventory of HCFs is a continuous Sri Natesh
Healthcare Facilities is still|process & is completed and being Environmental Officer,
incomplete in state/UT, as|updated as on date. Annual Report Waste Management
required under BMWM Rules,|is prepared based on the Cell
20167 inventorization details submitted by
Regional Offices of the Board. While
registering  the HCFs  under
Karnataka Private Medical 100% 25% 31.12.2020
Establishment Act, 2007, the Health
Department insists for  valid
authorization issued by KSPCB
under BMW Rules, 2016. As on
31.03.2019, 35869 number of HCFs
have been covered by the Board.
2 What is the reason that|Every year new HCEs are being
_5<m:82 is  still  underfestablished in the State. Hence,
process? inventory is a continuous process.
However, the Regional Officers of 100% 25% 31.12.2020

the Board are instructed to update
the list of HCEs with the District

Health Officers.

T




Al

a|ged|ddy 10N

¢4LMINGD
dn 3Suinnes 10} 1n/23elS
wppyls 7 puejedeN  pue
‘weloziN ‘desampeysye ‘eoo
‘JeqOdIN uewepuy ‘ysspeld
jeyoeunly  Aq  panlwgns
|esodold ou si 31943 |13 AUM

3|qedyddy JoN

¢41MINGD dn Buines 10y
1N /21815 wipji§ @ puejedeN
pue ‘welsozi| ‘dsampeysye’
‘0D "JRqOJIN B uUBWeEpuUYy
‘ysapeud jeyaeunsy ui Ajjioe4
juswnieas] IISeAn  |BdIpIN
0lg uowwo) Ou JO IJSed Uuj

éuonesuoyne
jo welsd  Joj spJaeoq

0Z0TTI'TE %89'T %00T 135 yum sseooud Japun (s
6TOZ’E0'TE Uo se gy [aie suonedijdde Auew moH

‘uonezuoyine ¢9T0C ‘s3INY INMINE

duinsst pue sy)H 9yl || SullBAOD |[J9pUn UOIIESLIOYINE INOYUM

0202 2T 1€ %ST %00T panels sey g1dS) Yl ‘9T0Z Jayy[olessdo 01 pamoje  sue

‘uonlezuoyine uieyqo o3 padinbau
10U di19Mm Yluow iad sjuaned QOOT

uey} SS3| YIM S2AUIPD ‘GTOT O} Jold

S4JH Yons Aym ‘uoriezioyine
104 patdde jou aaey s{JH

pPappag-uou eyl paAIasqo Sy




'Why Barcode system is not
implemented in Andaman
Nicobar, Arunachal Pradesh,
Assam, J& K, Lakshadweep,
Mizoram, Orrisa, Puducherry,
ﬁmm_%:_, Uttar Pradesh, West
Bengal, Chandigarh, Delhi,
Jhaerkhand, Madhya
Pradesh, Maharastra,
Rajasthan and Tami! Nadu, so
far even when the deadline is
over as per BMWM Rules,
20167

Not Applicable

Whether State/ UT has
constituted State Advisory
Committee so as to review
the implementation status?

Yes

100%

100%

100%

"9
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11

What is the frequency for
conducting training or
capacity building
programmes for State Board
Officials staff of
HCFs?

and for

842 trainings were organised by
CBMWTF operators for HCFs during
2018-19. All Technica! Officers of
the Board are well trained in BMW
Rules, 2016.

100%

25%

31.12.2020

12

|What is the

status of
installation of Continuous
Online Emission Monitaring
System  with CBMWTFs?
What follow-up action has

been taken by State Boards?

installed
Emission

25 CBMWTFs have
Continuous Online
Monitoring System

100%

0%

Complied

13

How OCEMS data received by
State Boards is being

validated?

Manual stack monitoring will be
undertaken and OCEMS data will be
validated.

100%

50%

31.12.2020

14

What is the status of
compliance to BMWM Rules,
2016 by CBMWTFs? What
action has been taken against
defaulting facilities?

OCEMS have been installed in case
of 25 CBMWTFs and connected to
the CPCB server & 1 unit is yet to
connect. Most of the CBMWTFs
have adopted GPS system to track
the movement of the vehicle
transporting  Biomedical waste.
Board is carrying out third party
audit of CBMWTF functioning
through third party. Based on the
findings action will be initiated
against CBMWTDF.

100%

10%

31.12.2020

5 1
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( Format (D) for Compliance of Hazardous & Other Waste (Management and Transboundary Movement) Rules, 2016

1. All the Chief Secretary of the all States/Uts have to provide compliance status report on implementation of recommendations made by Monitoring Committee in its interim
report as well as final report to monitor of provisions of Hazardous & Other Waste (Management and Transhoundary Movement) Rules, 2016 in compliance with Hon'ble
Tribunals orders dated 12.04.2019 and 26.08.2019 in O.A. No. 804/2017 in the matter of Rajiv Narayan & Anr. Vs. Union of India & Ors. (copies os Hon'ble NGT orders

enclosed), as per the foliowing format;

|SI.No.| Directions of Hon'ble Tribunal in O.A.
No.804/2017

Action plan along with time line for implementation
of orders of Hon'ble Tribunal

Current Status of
implementation

Gaps indentified for
implementing the
directions of Hon'ble
Tribunal

Details of state level
committee constituted
for the purpose of
compliance of Howm
rules, 2016

1 Vide orders dated 12.04.2019 Hon'ble
INGT directed that "Having regard to the
Isensitiveness of the issue and impact of
|noncompliance on environment and
[public health, the above

_883333103 need to be fully

implemented and monitored by the chief

Secretaries at State Level.

The status of contaminated sites/probable
contaminated sites is enclosed as Annexure-{. The
remediation of the contaminated site in the premises
of M/s Federal Mogul is under progress. For the
Peenya Industrial Area, NGRI has conducted the
study.

10%

90%

At present for
supervision of hazardous
waste management
projects, a Steering
Committee is constituted
by the Govt. vide order
No. FEE 146 ENV 2008,
dt. 08.09.2014. The same
Committee is being
entrusted with the
responsibility of
supervision of action
taken regarding the
recommendations of the
Monitoring Committee of
CPCB and the directions
of this Hon'ble Tribunal.

Inventorisation of hazardous and other wastes

100%

100% ( prepared and
submitted to CPCB
for period ending
31.3.2019) On
going process

Complied

53
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2|Vide orders dated 26.08.2019 Hon'ble
NGT directed that All the Chief

Will be collected and

department. :

submitted to CPCB.
Secretaries of the States/Uts may be
directed to submit biannually
compliance report to CPCB by collecting 100%
information from the State
Government/Departments like
Labour/Industries/Environment and
|SPCBs/PCCs.
\Vide orders dated 26.08.2019 Hon'ble KSPCB has addressed
NGT has directed the Chief Secretaries letter to ACS and
of States to ensure effective and urgent Principal Secretary,
implementation of the provisions of the Department of Forest,
rules as stipulated under Rule 5(2) of Environment and
HOWM Rules, 2016 by the labour 100% Ecology, to ensure

effective implementation
of Rules on 20.06.2019.
Letter has been
addressed by KSPCB to
Dept. of Labour.

55

* Please provide, Name and designation of designated officers for ensuring compliance to provisions of Hazardous & Other Waste (Management and Transboundary
Movement) Rules, 2016.






Format {E) for seeking information w.r.t. Compliance to E-Waste Rules.

In the present OA 512/2018 (Shailesh Singh Vs. State of Uttar Pradesh) filled before Hon'ble NGT, Principal Bench, N-Delhi the issue under consideration is management of e-Waste consistent with the E-waste (Management) R les,
2016. The grievance in this application is against unauthorized recycling/collection/dismantling units, buming and selling of e-waste and unscientific disposal of e-waste in violation of the Rules causing contamination of ground

water, air pellution and soil acidification.

In the compliance with the directions of the Hon'ble NGT, CPCB prepared an action plan for enforcement of E-Waste(M) Rules, 2016. The Stakeholders responsible for implementation of the said action plan included, CPCB,
SPCBs/PCCs, Custom department, Ministry of commerce, Ministry of electronics * telecommunication & District Administration of all the States. CPCB has also written to the PS to Chief Secretaries for the compliance of the action
plan and requested for submission of Action Taken Report (ATR). Only few State Governments (District Administration) have responded so far

CPCB may again write to all the Chief Secretaries seeking information w.r.t to compliance of E-Waste Ruies in their respective States. The format for seeking information is as below:

Name, designation, contact

Stake holder Desirable level of | Gap between ﬂov“.mm_ ”“._. number, of designated
Sl.No. | Chalenges Activities _ responsible for Action Current Status compliancein | current status & atwen ﬁw«_.. € officer for ensuring
_ implementation terms of statues desired level W.Hmm__ﬁmu compliance to the provisions
| under statue
a. |Checking of informal trading, dismantling SPCBs / PCCs/ District [SPCBs/Pces n coordination with [There are 127 Nos of E-waste 100% 75% 31.12.2020 Sri Natesh Environmentaj

|and recycling of waste

Administration

District Administration has to
carry out quarterly drive for
checking of this activity.

Dismantling, recycling and
refurbishing units in the
Karnataka, of which 71 units
are in operation, 25 units have
been closed and 22 units are
Yet to Commission and 09 units
are not working.

Officer, Waste Management
Celi
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\[\(

" e :q_ma be firmed up and executed SPCBs / PCCs/ District |State Government to firnup  [The KSPCB will request the 100% 100% 31.12.2020 SEO, Awareness Cell, KSPCB
I Administration/CPCB  |IEC plan for educating public at [State Government on the
_ large about the system of matter. |
collection, incentive structure
_ and facilities for recycling.
Time frame - Three (3) months.
The IEC plan to be executed
over on year.
f | Strengthen system of enforcement SPCBs/PCCs/ District |guarterly review of violation District level Committees to 100% 0% Complied |
Administration CPCB  |and enforcement actions at monitor OA No. 606 will be 7
City/District/State level and asked to monltor
quarterly reports to be filed implementation. However, i
with CPCB. KSPCB is regularly monitoring |
|
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STATUS OF SEWAGE TREATMENT PLANTS (STPS) & REUSE OF TREATED SEWAGE

A. STATUS OF SEWAGE TREATMENT PLANTS (STPs)

a) BENGALURU

1Bruhat Bengaluru MahanagaraPalike (BBMP) comprises of 800 SqKms and consists of 245
$q. Kms. of core area, 330 SqKms of erstwhile CMC/ TMC and 225 SqKms of 110 Villages.
The population of Bengaluru BBMP area is projected to double i.e., from 10.08

Million in 2016 to 20.96 Million by 2050. Bangalore Water Supply and Sewerage Board
(BWSSB) is supplying 1400 MLD of water from River Cauvery. It is estimated that about
400 MLD water is utilized from ground water (public + private). Total water utilized is
1800 MLD, out of which 80% i.e., 1440 MLD will become used water which will constantly
increase with the growth of the city. Details of existing used water treatment plants in
Bengaluru and utilization of treated water is mentioned below:

There are 25 STPs pf installed capacity 1067.5 KLD has been installed and 711.4 KLD is
being trearwd. 11 STPs of 520 KLD is under construction and 12 STPs of capacity 120 MLD
is proposed to be commissioned between 20-21 to 23-24

b) OTHER THAN BENGALURU

There are 274 Urban Local Bodies in Karnataka, out of which 27 are AMRUT towns and 247
are non-AMRUT towns in the State of Karnataka. Only 76 local bodies possess Sewage
Treatment Plants (STPs) the remaining local bodies are in the process of establishing the

STP’s. Government of Karnataka has accorded approval for establishing these STPs.

District wise implementation of STP’s in the urban local bodies have been provided in the

table below:

1|Page
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TABLE-2

DETAIL OF EXISTING STPS - CITY WISE SUMMARY
Populatio Designed
SINo | Nameofthetown | NAReoihe | T AR | OO T
2011 (in MLD)
1 | Bagalkote h 111933 12.50 '
2 | Guledgudda 33382 1.00
"3 |jamkhandi | " 68938 1120
4 |lkal ' 60242 8.00
5 | Badami Eaga ety 30943 2.00
6 | Mudhol 52199 |  9.06
_ 7 |Bilagi 17792 300
8 | Hunagund 20877 3.50
) TOTAL| 396306 50.26
9 |Bailhongal | | s9182 | 228
10 | Chikkodi 38307 580 |
11 |Sadalga Belagavi 23790 14,00
12 | Gokak 80650 870
=0 TOTAL ) 191929 | 3078
13 | Bellary . 410445 |  45.00
h 1_4 Hospet Bellary 206167 10.00
15 | Hadagali 27967 4.27
| TOTAL| T | 644579 59.27
16 | Kanakapura ' = b 54014 6.29
17 | Magadi 27605 3.70
18 | Anekal Bengaluru Rural 44260 640
19 | Doddaballapura 93105 12.00
i ~ TOTAL | 218984 | 2839
20 |Kollegal | 57149 | 3.30
21 | Gundlupet Chamarajanagar | 28105 | 250
22 | Chamarajanagar 69875 9.00
[ TOTAL | ~ | 155129 14.80
23 | Chickmagalur ) 118401 6.50
24 | Birur =) Chickmagalur 22484 264
9.14

TOTAL

140885
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Populatio Designed
SINo | Nameofthe town | N iC L iLe | K | ting STP
| 2011 (in MLD)
25 | Chitradugra | Chitradugra | 145853 |  20.00
TOTAL | 145853 20.00
26 |Harapanahali | 47039 7.92
27 | Davangere B 434971 4000
28 | Harihara Hlavengere 434971 884
29 | Honnali | 17928 330
1 TOTAL | 934909 60.06
30 | Mangalore Dakshina 499487 8550
31 | Sullia | Kannada 19958 | W—
TOTAL 519445 87.50
32 | Gadag-Betageri | Gadag | 172612 15.89
TOTAL | - | 172612 | 1589 |
33 | Arsikere oy - 53216 |  3.00
34 | Belur 22484 =270 |
35 | C.R Patna ean 40417 4.60
36 | Hassan 155006 13.00
37 | H.NPura 29974 300 |
TOTAL 301097 26.30
38 | Ranebennur Haveri 106406 17.16
~  TOTAL| 106406 17.16
39 | Kalburgi [ O | 543147 107.24
40 | Jewargi Kalaburagi | 25686 3.25
41 | Chittapura 31299 5.10
0 ~ TOTAL| 600132 115.59
42 | Kolar l 138462 10.16
43 | Srinivasapura 26793 3.00
44 | Chintamani Kolar 76068 6.40
45 | Siddlaghatta ~ 51159 3.10
46 |Malur 43658 200
D TOTAL 336140 26.66
47 | Gangavathi j Koppal 114642 3.72
= TOTAL| 114642 3.72
" 48 | Maddur Mandya 28754 350
3|Page



| Populatio Designed
siNo | Nameoftherown | NpReofhe | e TP
2011 (in MLD)
49 | Mandya 137358 1852
50 |SRPatna 25061 T3 |
51 | Nagamangala 17776 3.00
52 | Malavalli 37601 5.65
TOTAL | | 246550 32.06
53 | Mysore 920550 157.67
54 |Nanjangud | 50598 7.00
i ]_33rm_u_r_ Mysore 21896 331 |
56 | Hunsur 50865 3.89
57 K_.Ii.ﬁagar N 35805 289
TOTAL g 1079714 174.76
58 | Raichur il | Raichur 234073 4886
TOTAL | | 234073 4886
59 | Ramanagar Ramanagar | 95167 757
= 0 TOTAL| - 95167 |  7.57
60 | Bhadravathi 151102 5.83
61 |Shimoga Shimoga 322650 | 518
62 | Shikaripura 36015 5.00
~ TOTAL 509767 16.01
" 63 | Tumkur 302143 | 2457 |
64 | Turuvekere Tumkur 14194 | 197
65 | Tiptur 59543 ~ 6.00
] TOTAL | 375880 32.54
= 144960 12.00
66 | Udupi
67 |Karkala Udupi 25800 | 2.95
~ TOTAL . 170760 14.95
' 68 | Bhatkal | | 32000 3.50
69 |Rarwar | Urarakamnada g is0
TOTAL 109139 5.00
70 | Vijayapura 327427 4536
| 71 | Basavanabagevadi |  Vijayapura 33198 | 420
72 | Indi 38217 4.00
4|Page



f Populatio Designed
Name of the n as per capacity of
i SUlcName ofubgtonn District censll)xs Exizting};TP
2011 (in MLD)
73 | Talikote 31693 | 4.00
74 | Hubli-Dharwad Dharwad 943788 | 60.00
75 | Bidar Bidar 223783 17.26
76 | Chikkaballapura Chikkaballapura | 63652 10,00
TOTAL | | 1661758 144.82
GRAND TOTAL | | 9422359 1010.87

B. Reuse of treated sewage

Bengaluru city ( source BWSSB)

o Bangalore Water Supply and Sewerage Board proposes to use the treated sewage
water for recharge of Lakes, use in Industrial establishments. Minor Irrigation
Department, Government of Karnataka has entered into MOU with BWSSB to supply
the secondary treated used water to recharge the Lakes of Kolar, Chikkaballpura
Districts. Further, there are plans to provide the treated water to the industrial
areas in Anekal, Narasapura and Devenahalli.

o From 30 MLD STP at B. Nagasandra of K & C Valley ZMLD of secondary treated
sewage water is being supplied to Karnataka Golf Association, Domalur for the
maintenance of turf.

o From 108 MLD, 110MLD and 30 MLD, 60 MLD STPs at B. Nagasanadra along with 90
MLD STP at Bellandur, Ammanikere of K & C valley, MOU has been made with Minor
Irrigation Department (MI) of GOK to supply 400 MLD of secondary treated used
water to recharge 126 Lakes covering 7 Taluks of Kolar District and 120 MLD to 69
Lakes of Anekal Taluk, Bangalore urban district. Presently 200 MLD of secondary
treated used water being supplied to Kolar district.

o From 1.5 MLD Tertiary Treated Plant (TTP) at Lalbagh is used by Horticulture
Department used in Lalbagh gardens.

63
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Out of 4 MLD TTP at Cubbon Park, 2.5 MLD of tertiary treated used water is supplied
to Horticulture department for gardening Cubbon Park, Rajbhavan, Hon'ble High
Court of Karnataka, Bangalore Golf Course, Planetarium and War Memorial Gardens.
Supply of 1.5 MLD is in the pipeline to supply treated water for gardening the
premises of Criminal Investigation Department, Karnataka Public Service
Commission, Karnataka Public Works Department and Civil Court.

From 40 MLD STP-1 at Rajacanal, supply of 40 MLD secondary treated sewage
water will be supplied to Devanahalli Industrial area of KIADB. Presently 5 MLD is
being used.

From 10 MLD Tertiary Treatment Plant (TTP) at Yelahanka, 6 MLD of tertiary
treated sewage water is being supplied to M/s Kempegowda International Airport
Limited, M/s Indian Tabacco Company, M/s Indian Air Force, M/s Bharath
Electronics Limited, M/s Rail Wheel Factory, Prestige for their Gardening and other
non-potable purposes.

From 75 MLD STP at Milasandra, 3 MLD of secondary treated sewage water is being
supplied to M/s. Bhagyalakshmi Farms and M/s Tangline Developers (Global
Village) for the gardening and other non potable purposes.

60 MLD Tertiary Treated Plant at Nayandahalli, Vrishabhavathi Valley, which was
constructed on the request of Karnataka Power Corporation Limited (KPCL) for
their contemplated gas based power project at Bidadi, however the supply has not
commenced since the power project is yet to be commissioned. Presently, 10 MLD of
water is treated in the plant. Out of 10 MLD, 2 MLD is utilized by M/s. Arvind Mills,
M/s. Wonder Blues, M/s. Nandi Economic Corridor Enterprises for industrial and
other non-potable purposes. Balance is let into SWD.

. BWSSB while treating the used water also planning to generate power from a few
of its STPs i.e, 3.6 MW/ day at Koramangala&Challagahtta Valley, 1 MW/day at
Hebbal Valley and 4.8 MW/day at Vrishabhavathi Valley. Out of which, 1 MW /day is
commissioned at K & C Valley.

Apart from the above uses, tertiary treated sewage water being supplied to the

Construction of High-rise buildings and for curing of Concrete roads in Bengaluru.

6|Page
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BWSSB has made mandatory for installation of STP and Dual Piping System by a
regulation vide notification No.BWSSB/CAO-S/ 5008 /2017-18 dtd: 21.2.2018 for
the residential, commercial, educational institutions and industrial establishments.
From 60 MLD existing STP & 100 MLD under Construction STP at Hebbal, 40MLD
STP at Rajacanal, and 20 MLD STP at Horamavu of Hebbal Valley, MOU has been
made with Minor Irrigation Department (MI ) of GOK to supply 210 MLD of
secondary treated sewage water to recharge 65 Lakes covering 4 Taluks of
Chikkaballapura District. MI department presently carrying out the pipeline work
to supply the treated water.

From 15 MLD STP at Jakkur of Hebbal Valley which is upgraded from 10 MLD to 15
MLD on the request of Karnataka Power Corporation Limited (KPCL) for their
project at Yelahnaka for use in Cooling Towers.

From 6 MLD STP at Kadugodi, secondary treated sewage water is to be supplied to
Hindustan Petrochemical Corporation Limited., (HPCL) Research and Development
Center at Devargunthi for gardening and recharging purpose.

Apart from the above, BWSSB is taking steps to curtail the supply of Cauvery
drinking water to Bulk Consumers like Railways, Defence, Bengaluru Metropolitan
Transport Corporation (BMTC), Karnataka State Road Transport Corporation
(KSRTC) and Bruhat Bengaluru MahanagaraPalike (BBMP) for gardening in their
parks, by directing them to use treated used water for their non-potable purposes.
BWSSB mandated installation of STPs to Apartment Buildings with dual piping
system, creating awareness about conservation and save of water by Rainwater

harvesting and re-use of treated water for non-potable purposes.

¢) Other than Bengaluru ( KUWS &DB and UDD)

© Mangalore City Corporation has executed an Agreement with Mangalore SEZ

during January 2008 for Operation and Maintenance of 3 STP of total capacity 80
MLD and to use treated effluent from the STPs for next 30 years and extendable

further 20 years with the mutual consent. MOU enclosed

Siddlaghatta City Municipal Council has auctioned treated Sewage of 3.10 MLD for

éf 7|Page



Agriculture purpose to the Farmer for one year.

Bellary City Corporation executed an agreement with Hottur [spat Pvt Ltd., Bellary
during April 2017 for drawal of 2.55 MLD of treated Sewage from 15.00 MLD
Sewage Treatment Plant at Cowl Bazaar., Bellary. Further, 3 MLD will be utilized by

Janaki Corporation Limited, Bellary.

Tumkur city Corporation has identified the opportunity of Re-use of 18.0 MLD of
treated Sewage for Vasantha Narasapura Phase 1, 2 & 3 at an estimated cost of

Rs.72.0 Crores.

Bellary City Corporation has identified opportunity of Re-use of 9.0 MLD of treated
Sewage for Mundargi Industrial area and Kuduthani Industrial area at an estimated

cost of Rs. 70.0 Crores

Chitradurga City Municipal Council has identified opportunity of Re-use of 10.0
MLD of treated Sewage for ISRO and BARC Industrial area at an estimated cost of
Rs. 77.0 Crores

Hubli-Dharwad City Corporation has identified opportunity of Re-use of 2.5 MLD of

treated Sewage for Belur Industrial area at an estimated cost of Rs. 30.5 Crores

Mangalore City Corporation has identified opportunity of Re-use of 5.0 MLD of
treated Sewage for Mangalore SEZ Industrial area at an estimated cost of Rs. 60.0

Crores

Bidar City Municipal Corporation has identified opportunity of Re-use of 2.8MLD of

treated Sewage for Kolhar Industrial area at an estimated cost of Rs. 26.0 Crores.

Vijayapura City Corporation has identified opportunity of Re-use of 1.25MLD of

treated Sewage for ETCO Denim Unit at an estimated cost of Rs, 9.0 Crores

Harihara City Municipal Council has identified opportunity of Re-use of 2.16MLD of
treated Sewage for proposed MRPL Yethanal Unit at an estimated cost of Rs. 60.0

Crores

8|Page
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Status of CETPs/ ETPs including performance

st | Thematic area Current Status Desirable level Gap between current Time lines for Name and designation
No. status and desired levels attending gaps of the Designated
| Officer for ensuring
compliance
In Order to monitor any illegal Sri Natesh

Status of CETPs/ ETPs discharges from the CETPs

including performance following are the action plan
1. GPS enabled vehicles are 100% 0% ( No gap) Complied
required to be used for
transportation of effluents from
the industry to CETP
2. Only Board authorised 100% 0% ( No gap) Complied
vehicles shall be wused for
transportation of effluents from
the industry to CETP
3. Uploading of authorized 100% 0% ( No gap) Complied
vehicles to the Board website.
4. Online  generation  of 100% 50% ( Soft ware ready, 31.12.2020
manifest system trials conducted )
5.  GPS enabled Vehicle tracking 100% 100% ( Agency identified 31.12.2020
system and work is yet to start)
6. Colour coding for 100% 100% 31.12.2020

transportation vehicles

Environmental Officer,
Waste Management
Cell

b+
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Implementation of C & D Waste Management Rules, 2016 by KSPCB

sl Thematic area Current Status Desirable level | Gap between Time lines for Name and
No. current status attending gaps designation of the
and desired Designated Officer
levels for ensuring
compliance
Identification of Site 100%(0One C& D 80 Action taken by KSPCB [Sri. M. N.Yoganand,
for collection  &|BBMP has proposed another facility with M/s Rock |Facility in each is enclosed as Environmental
processing facility Crystals has proposed to establish 750 MTPD plant |District) ANNEXURE. Officer,
in BBMP land located in Kannur village, Bangalore {Time line as given by
to process C&D waste. Sites for C& D wastes have UDD is December 2021)
been identified at Shivalli (50TPD) Hubli — Dharwad,
at Vantamuri, Srinagar Belagavi, Mangalore,
Mysore and Kalburgi.
Commissioning & 100%(One C & D 96.7 31.12.2021 {as given by
implementation of  |M/s. Rock Crystals has established 1000 TPD C and |Facility in each uDD)
facility D processing facility at Chikkajala, Bangalore District)
Formulation of Draft policy is finalized by UDD, Govt. of Karnataka The State has
policy by State finalized the draft
Government policy and same has |
100% 100%  |Complied pecnichaliEnged]in
the Hon'ble High
Court of Karnataka.
i ¢ - -
b

'\

s Poldsn 105,
SonpEhele
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Implementation of C & D Waste Management Rules, 2016 by KSPCB.

(A) Board on 18.10.2016 had requested Secretary, Department of Ecology
& Environment to convene a meeting of all concerned departments
regarding implementation the C & D Waste Management Rules, 2016

(B)Additional Chief Secretary Forest, Ecology & Environment has
convened a meeting on 06.12.2016. The meeting was attended by
Urban Dcvelopment, P.W.D, B.B.M.P, Revenue, and RDPR. During the
meeting following issues discussed;

Formulation of policy by State Government
Identification of Site for collection & processing facility
Commissioning & implementation of facility
Monitoring by SPCB’s

SRl

(C) KSPCB has issued directions under Section (5) of the Environment
(Protection) Act, 1986 read with Rule 4 & 6 of C & D Waste
Management Rules, 2016 on 05.05.2017 to Lake Authority
Development, BDA, BBMP and Karnataka Rural development
department , PWD, CPWD, BMRCL regarding implementation of the
provisions of the C & D Waste Management Rules, 2016

(D) Directions under Section 5 of Environment (Protection) Act was issued
on 10.05.2017 directing BBMP not to dump C & D & Solid Waste in
the catchment area and also within Bellandur Lake.

(E) Review meceting regarding implementation of the C & D Waste
Management Rules, 2016was held with BMRCL, BDA, Karnataka
PWD, CPWD, KREDAI, DMA, N.H. (CPCB representative was also
present) on 20.11.2017 proceedings communicated on 02.02.2018.

(F) Letter addressed to Urban development Department on 24.2.2018 to
prepare policy document as required under C & D Waste Management
Rules.

C & D Facilities

Existing facility -M/s. Rock Crystals located at Chikkajala Bangalore of
capacity 1000 TPD for which KSPCB has given authorization and it is
operating.

70
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Proposed facility

M/s. Rubbel Revival Pvt Ltd., has obtained Consent For Establishment from
KSPCB on 28.05.2020 to establish 750 MTPD plant in BBMP land located at
Kannur village, Bangalore to process C&D waste. Sites for C& D wastes have
been identified at Shivalli (S0TPD) Hubli - Dharwad, at Vantamuri, Srinagar
Belagavi, Mangalore, Mysore and Kalburgi.

Conditions stipulated in CFE
While issuing CFE to Construction Project Condition regarding C & D
Waste Management is being incorporated.

(A) Annual Returns as required under the C & D Waste Management
Rules, 2016.

Hitit

H

Affidavit of

This ls the Annw ,L{,ué...&?z

____..o—""‘
Advocate & Notary {Govt. of India)
Reg. No. 12313, Bengaluru.
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Compliance to Status of STPs & re-use of treated water — 14-1 0-2020

.
|

™ "8

WX K <

Sl NGT Order in OA 606
_ Zm v dated:12.09.2019 & Implementation status
I*3 07.01.2020
1 2. 3 4 N
Compliance to duties of waste generators _
| | B Desirabl e N ddcsignationof |
esirable wwgﬁ.ﬁﬁ H.-.Qﬂoww,..— of y ame an esignation o :
- Level of o~ designated officer for ensuring
Current Status (Compliance as on - current attending the X .
till date) Compliance status and | gap with time compliance to Provisions under
in terms of - g statute (Commissioner/ Director)
_ desired lines D .
_ statutes Tsril with Mobile No.
1 | Status of (a) BWSSB is having STPs with a | 160% 17.88% 1 31.03.2021
(@) STPs & total capacity of | |
(As o | 1182.50 MLD. |
13.10.2020) ._
. Presently, 7 STPs with total capacity __
_ of 419 MLD are under construction at 7 |
[ ] different locations of the city making |
_ 7 the total treatment capacity 1594.5 by | |
o] 2021 | |
1 | |
_ _ | _
| 7 | | |
| __ | |
I ! ! ! .
_ m (b) 914.78 MLD of sewage is being | 100% 61.40% 149.10 MLD
_._ _ treated out of which (16.30%) gap
| D) Reuse of | 561,68 MLD of Treated water from ! %wwgmm _Ho
n.Mm8a WalCT | i fferent STP/TTPs is being utilised 1= nwo =4 ouM.
| Mwm 10.2020) o | for vatious Ly like ' December
‘ rejuvenating/recharching of Lakes 2022
q Gardening, Industrial applications, m
1
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e e e X L

. SLNo

10

11

12

14

15

16

Name of the
STP

K& valley

]

[K&C Valley |
' |

Lalbagh

Cubbon Park _
K.R.Puram Ph-
1 |
Yelemallappa i
| Chefti kere

|

iBellandur
Amani kere

|

|Kadabeesanaha
|1i Ph-1

|
! Kadugodi |

. ;HaJasuru ‘

Rajacanal - Ph-
I |

[Hebbal '

_JJak kur

Yelahanka Ph-11
Rajacinal

Foramavi
Aguim |

Capacity
in MLD

248

60

1.5

20

15

90

50

40

60

40

20

———— e -

DETALL OF ENISTING STPS - Zone/Aven Wike Summary

Table 1 (a) List of Existing STPs in Bengnluru (BWSS13)

Allalasandra kere

‘Geddaluhalli near
Hebhal

'In between Kalkere
and Horamavu Agara

kere

TARBLE 1:

Draina
| Types of process for ge

Location treating sewage | Zone
Activated Sludge '
Betur Nogasandra P'rocess (ASP)- K& |
|(near Challaghatta) | Secondary valley !
|
Belur Nagasandra |ASP with power K&C |
i(near Challaghatia) |gcneration - Secondary | valley |
| ]
|Activated eeration + |
| plate settlers + UV~ |[K&C
|L.albagh kere |disinfection - Tertiary valley |
| | |
|
| |
Cubbon Park Membrane Bio Reactor K&C ‘
| (upgraded) |- Tertiary [valley |
Tambuchetii playa UASB + Extended [
{Road Acration - Secondary | Hebbal '.
Yelemallappa Chetti | Sequential Batch
kere Reactor - Secondary  Hebbal |
Activated Sludge '
Process (ASP) - K&C |
| Vartur kere |Secondary |valley I
| |
| |
I
!Marathalli Outer Ring Extended Aeration- |K&C
Road | Secondary valley |
| Sequential Batch K&C
'Kadugodi |Reactor - Secondary | valley
! |Sequential Batch K&C
'Halasuru Lake | Reactor - Secondary  |valley |
| Geddalahalli near Ixtended Aeration - .
|Hebbal | Secondary | Hebbal |
i Activated Sludge
Process: (ASP) -
Nagavard kere Secondary ! Hebbal !
|Upflow Acrobic
|Sludge Blanket |
((tJASB) + Extended : |
(Jakkur kere |Acration - Tertiary  |Hebbal |

Activated sludge

[Process (ASP) + - }
{filtration + ;
|Chlorination - Tortiary 'Hebbal |
{Sequentinl Batch |
Hebbal |

[ Reactor - Secondary
Sequoentist Batch
Reactor - Secondary Hebbal

Average

Inflow and Reusing
treated in  quantity
‘ MLD

215

60

20

12

91.94

41.2

42

1.67

40

45

15

40

20

215

60

20

12

89.18

0.75

0.15

40

15

Used by / Disposed to

Karnataky Golf Association,
Bellanduru Lake, For recharging

:]26 Lakes of Kolar district

|I-'ﬂr recharging 126 Lakes of
Kolar district

Horticulture department

R o T

Rajbhavan, Hon'ble High Court,
Bangalore Golf Course,
Planatarium, War Memorial, CID,
Vidhana Soudha, KPSC, KPWD,
Livil Court

[ Vengaiana Kere

chIcma!lappn Chetti kere

|

For recharging 126 Lakes of
|Kaolar district

'Presently letting into SWD -
'Proposed for future utilisation in
|KIADB Industrial Area at
;Narasapur with the completion of
{TTP at Narasapura

|Presently letting into SWD.
|Proposal : to HPCL 2 MLD
|increasing to 6 MLD with
|completion of pipeline work for

|
1

which work is under process, '

Halasuru Lake
Chikkaballapura 5§ MLD to
Devanahalli KIADB Industrial
‘area

|Prcsently to Nagavarkere.
Proposal to recharge 65 tanks of
Chikkabaliapury

iM/s. KPCL/ Recharge of Jakkur
Lakes

(Alrport Limited, M/s Indian
ITabuceo Company, M/s Indian
Air Force, M/s Bharath
electronics Limited, M/s Rail

| Wheel Factory, Prestige,

[ Emabassy and Lxcess effluent fo
I'To recharge 65 tanks of
(Chilhabalbg

To recharge 65 tanks of
{Chikkaballapura

T4
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20
21

22

24

[
[
25
26
|
I
|

27
28
29

|30

| Sarakki

Nagasandra I'hr-
1

Mallathahalli

Nugasandra
Chikkabanavar
i |
Mailasandra Ph
I I

l
V.Valley I

TTP 1 60MLD |
Kempambudhi |
Doddabele
|Kengeri
| Doddabele

'Hulimavu

_Agaram

Chikkabegur
|K.R.Puram

Total

*Ason 06.12.2019

As per Rule No. IX of BWSSB Act 1964 under Recycle V\;ate'r‘if indicates that where Recycled water is supplied from the treatment
plants of Board, water charges shall be levied at the rates. The prevailing rates are as follows.

(i) Secondary treated water: (1) Rs. 10/~ per KL for supply at the plant premises through lorry tankers (2) Rs. 15/- per KL for supply
through pipeline subject to entire cost of the pipeline being borne by the beneficiaries.

20

20

180

—_—

20

60

10
35
5

20

1182.5

Near Madavara kere
{niedr Tumkur Road)
Mallathabulli kere
Near Madavara kere
(near Turikur Road)
Chikkabannvara kere

_Mai!asand i

Mysore Road

|Mysore Road
[N.R.Colony

IDoddabelc

:Near Kengeri bus
lstand
|

Doddabele

Near Sarakki Lake

Hulimavu kere

Agara Ring Road
Near Chikkabeguru
kere

Tambuchetti palya
[ Road

Extended Acration - Vrishub
H('ullll.]illl-' ilf.!l'.‘\”]l\
' |

Sequential Batich !\" righab

[Resctor - Secondary — {havathy
¢

f
i Vrishab

{Sequential Batch
[Resetor - Sece widary  |havathy
iSequential Baich Vrishih
Reactor - Secondary  havathy
[Extended Aeration - [ Vrishab
iSccomlnr}' { havathy
|Two stage high rate
|trickli ng process - Vrishab
l!Secondary {havathy
I
! Vrishab,
{Densdag - Tertiary  |havathy
|
Extended Aeration - | Vrishab
Secondary havathy
Sequential Batch Vrishab
{Reaclor - Secondary havathy
Secondary-Activated
Sludge Process - Vrishab
Secondary havathy
Sequential Batch Vrishab
Reactor - Secondary  |havathy
Sequential Batch K&C
Reactor - Secondary  |valley
Sequential Batch  |[K&C
= Reactor valley |
Sequential Batch K&C
Reactor ! valley
Sequential Batch | Ké&C
Reactor | valley
Sequential Batch | K&C
Reactor | valley
|

10

35

3.52

545

18.58

1.18

914.78

|
l
|
|

10

10

0.3

0.8

=

T'o Storn: Water Drain

2.5 MLD to Malathalli Lake and
2.5 MLD to Ultal Lake

"To Storm Water Drain

i“l'o Storm Walter Drain

| Tangline Developers (Global
IViIlage). Balance to Storm Water
| Drain.

10 MLD to tertiary plant, balance
'!m Storm Water Drain

IM/s. Arvind Mills, M/s Wonder
'Blues, M/s Nandi Economic

| " N
{Corridor Enterprises

iKempambudi Lake recharge
|
|
|

Presently to Storm Water Drain.

‘ Disposal sewer line linking work
|in progress.

Presently 1o Storm Water Drain.
Disposal sewer line linking work
|in progress.

Proposal to recharge existing
|Sarakki Lake.

iProposal (o recharge existing
Hulimavu Lake.

Proposal to recharge existing
|Agaram Lake.

|Proposal to recharge existing
| Chikkabegur Lake,

:Newly Commissioned

| 561.68 '

(1) Tertiary Treated Water: (1) Rs. 15/- per KL for supply at the plant premises through lorry tankers. (2) Rs. 25/- per KL for
supply through pipeline subject to entire cost of the pipeline being bome by the beneficiaries.

*Recently BWSSB has started supply of tertiary treated water through Tankers for non potable purpose @ Rs.360/- (6KL).
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Compliance 10 provide Under Ground Drainage system with STP and Reuse of treated sewage

5kNe.

INGT Orderde.12
09-2019 and 07-
0L-20720

Implementation Status

ﬁ

Cusrent Status {Compllante s on (il date]

current statul
ane devived
Tewels fin
percentagr}

Peoposal af
attending the gap
with Lime laey

Name and designation of deafgnated
offices Tar entuding counpliance Yo
providions vades 1tatute

| Status ot sy
and Reuse of
freated water

. »_mstu&ﬂiag

gsggfgii
with Sewipe tredtment plant provided i £ 3 Uvbian local

Utban Local Bodies: The Diteciorate of Municina)
Adiminictetion i impienssating FSSSMm 65 Lirban Local
bodics. The UGD smtemwah SIPs CR F55% in rerdinung
50 Vehen Local Bidies dod provkling UGD with STP inthe
Un govered arsa Rg.ﬁngi!.;:v!
%is!icﬁlg!gﬂ ol funds Wi
gﬂ%ﬁ&é by 2026 5ubleth lo
aaliabitity of fundh

bodies. The UGD system coreied from DX 1o 90 ol the
area The UGD systerm with 3193 are im progress in §5

18 S

te of treated water: fin pogoted s tonz the
ttestod sewage {of indurr riex 20 wTigaben purpoLe A
present uEna_ﬂa:Eg:gi&E
sgn&ws.a%i!;mﬁ:i & poe

ggqo.gig&a?

I.a xﬂ&.ﬂﬁl& .. ?qvua.a thnar.a

100%

Createngitaast (L & !

Bengatun:. L-

l__
|
|

{Commissianer fDlrector) with Mabile no.
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Purtl

Tinportant Orlers.of tie State:Governmantani Circulirs, Orders contearaing (o All
thie Depantmunts

Propesdings of Goversment of Karnntaka
Siibjepts To plamenting the Karuatake New Sand Polfey, 2020- Rejy.
Troumbie:

As per the State Sand Policy 2011, responsibility of sand
mining in Kamataks was entiusted to the, Depamment of Public
Works. Santl blocks available in the riverbeds were (o be identiﬁ_qd Ly
(he Taluk Send Committee, afier the appraval of the Distriet Sand
Cemni‘_itteg_-.l-’i sard mining used to managed by the Llepartmgnt of
Public ‘Welftre. Sand mined from the said gand blocks used 1o be
coflected in: the stock premises and used to the distiibuted 19 the
ublic diféotly theough thaisport petmis, '

Tollowing the recommendations of studics sommittee
constituted under the chairmanship of Dr. Rafeeq Ahmed, Meuiber of
Liegislative Assembly, erstwhile Legistative Assembly, regarding the
illegal mining, govérnment implemented the Kamataka Minor
Mirerals Coneession (Amendinent) Rules, 2016 on .12.08.20i-8. in‘thc
gaid Rules separate chapler [V-B was adopted in ‘cajlne(;_tjpn with the

sand mining.
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Rt

trportanl Grders of treSwle Guvernmuent ungd Circulars, G edeys concerming to Al
the Deparunents

Praceedings of Government of Karnatakst
Sulject: Tmplamenting the Karngtaka Now Sdnd Poliey, 2820 Reg.
Preasmblie:

As per the State Sand Poliey 201 I, responsibility ef sand
mining in Kamataki was enttusted © the Departinent of Public
Works. Sand bloeks available in the riverbeds were 16 be ideniified by
the Taluk Sand Comimiltes, after the approval of the Distriet Sand
Commitice; sand mining used to managed by the Department of
public Welfare. Saad mined from the said sand biocks used to be:
collécted in the siock premises and used ta the disttibuted {6 the

public dircetly thraugh transport permils.

Following the ecommendaticus of studies camititiee
constitiled under tw shairmanship of Pr. Rafeeq Ahwed, Member of
Legialative Assembly, erstwhile Lepisialive Assembly, regarding the
illegal mining, governiment inplomented  the Karhataka Minor
Minerads Concassion (Atmendiment) Rules, 2016 on 12.08.2018. In ethe

said Rules separate chapter 1V-B was adopred in connegtion with the

sard mining
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Presently, send mining conlracts are being wianted o the public
through tender — ctit auction by the Mines:and Geglogy Depaitment,
as .(ham 18 no control oveér the sale of sund under this practice, sand is
being sold at Higher prices to the public. As a result of this. it has
become difficult for the public to purchase the sand at higher prices,
Alsg, in some districts the bidders who partivipated in the tender-cums
austion: process, bid for higher rates and did not come forward to
obtain contfact of sand blocks, s o result of this sand was not
disposed off in the $and blocks shd supply has been disrupted.
Further, because of the higher exepenses in the transport for the
registered sand fimporters with Mines and Geclogy Department, sand
s not been supplied adequately. Despite ol 2l the efforts put in,

sund is not being supplied at the fime of requirement and on lfegpisft

basis for the construction works, developmiental activities are being

Thierefore, '«dntzing the Cabinet Meatirig dated 20,09.2018, for
méking suitable recommendations regarding the Sand Policy by
reviewing the same holistically, Cabinet Sub-Cominittes was
constituted, fn the background of the recommendations by the said
Cabinet Sub<Committee, in the meeting held under the Chairmanship
of Han'ble Chief Minister on 13:12.2019.and. 11.02.2020, for éﬁ'sﬁrihg
to make the sand available at affordable prices-and fegulacly forfhe.

—
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rothe Kavsmnks gate i has bean slecided in the

CONSHUCLion Wi

meeting to huploment the new Sand Policy,

Foliowing the proseadings of mecings held with the officers of
concermed departmients. cated 27.02.2020 and 05.03.2020 under the
auspices of Chict Secrétary to the Government outlines of the drall

sand policy has been decidgd.

Follawing the recputmenidations of the Cabinet Sub-Committee
and the as informed in the meetings held under the auspices of
Hon’ble Chief Minister dated 13.12.2019 and 11.02 2019, the matter
was perused during the meetings held under the auspices of Chief
Seerctary to the Governingnt dated 27.02.2020 and 05.03.2020 along
with the officers of concerned department, with the intention of
making the saod available to the customers jn the state at the
affordable prices; New Sand Policy, 2020 was placed before the State
Cabinet Meeting dated 30.04,2020 and approval for the proposal have

Beern ebtained.

Deciding to implement the Sand Palicy; 2020 as spproved in

the State Cabingt Meeting dated 30.04.2028 it is ordered as folloves.

Governmont Order No. CF 344 MIVIN 2019, Beagaluru dated

05052020

Followiap the points detatled o the preamble, L is hereby

ordered implementing the Kardatuka Sand Policy, 2020 as per as per

(0%



Anaexiesi onclosed bérewatly uad detnded guidelines as pu

Annexure-1 enclosed herewith

By Order and to the name of FHis Exceliency
Governor of Kamataka
(Shivaprakash)

Prasiding Ofticer (Mines)
Commerce and Industries Departinient
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Govermment Orgder Noo C1 3440 MN 2019, Bengaluru
dated 05052020
I.'\nnewrl; =]
New Samd Policy, 2020
Considering the geographical, geo-seientific and administrative
haekgyound of the state, inorder 1o make the sand avatlable fui the
public works and construetion works regultarly and at the allerdable
p_ric—::s.', and also 1o make provisions for sand mining seientifically soas
ol riot to caiise damage to the environment, below shown aew sand
policy, 2020 i5 proposed.
1. Tdentiliention of the sand blocks
1. Identifieation of gand veserves available under the T, 811 & 11
Order Streanis:
Sand reservesivailable under the 1, II & [ Order
Streams 1o be ddentified by the teain of officers oF
Revenue, Forest, Mines & Geology  Depritment,
"I_undengrouml- water resoirees departiment and Panchayat
Development Offivers.
2. Identification of sand veserves under the 1Y, ¥V & VI Order
vivers and dam: haek water viver bheds,
Sand reserves under the IV, V & VI Order rivers: and
dap bk water tiver hede 1o be identified Jaintly by the
offickis: B¢ Mines afd Geolopy Deparungnt, Water

Resources Department dnd Revenig Departiments A it

(1O
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the sand resprves arg present in the lands ander the forest
departtisnt, joing sityey 10 be condueied glong with the

officers) of forest depariment did tuantimn of sand

reserves 1o be estimated,

Supervision and Approval

A. Report regarding the available sand in sand reserves
available under the 1, 1T & 1T Order Streams o be
estimated by the joint survey team and 10 be submitted

for the Diswiet Sand Coramittee approval through the

4 leneiue
&

B After-4l6 area consistng o sand easouey iy npdlicd by

e District Sand Comminiee, 1@ anse neriod as

fitum of ¢ sotified area,

per the gt

1

permissien to hoo geanied (o e concered Ciram

Panahasat o renove sand throyeh nmaai suelhod,

ves under the 1V, V & VI

g J = ;. - R Ut | < N o=
2, Repart e ing thy saial res

v

Qe duary and dem Bick WY B

esiimaied by s jolnl swvey @am and 1§ b suliariidd

¥ Lk, T R T Vel o AETES i ( o5
for the Districr Sand Commitics eppeoval ihrough (ha

Tainglk Sepdd with  sunabie
-
—




recammendations duly enclosed with the map marked
with latitudes and longitades.
0. Afier the area consisting of sand reserves is notilied by
the District Sand Commitice, license fo bogranted to the
State Government Undertaking Copporation/ Board 1o
remove saned Sirodph manusl methodas notified in the
goverment notification for the said purpose.
11 Fixing the Sale Prices for the sand
A, Availiblesand in the sand reserves @vailable under the I,
(& 11 Opdor Streams 1o be sold through the Gram
Panchayat at the ratds specified by the Distiet Sand
Committee, In this manner, the pn\wr& :péﬁa{u’mg to the
fixing of Maxiimum Phice of sind disjosa) tiroughi the
-Gram-;?ahahayat_wéﬁé; with the Govesntnent.
. Sand reserves available nder the IV, V& VI Order
I tivets and dafi bk water river bds to be disposed off at
the sale price as fixed by the District Sand Cotmitee,
IV, Duration of Contraet/ License Peviod:
A, District Sand Committee, on the basis of the availability
of sand in the sand reserves available under the 1,1 & 111
Order Streams to fix the period of license and such
license period shall notsexeced the perod-of ane year:r

IYEMUY,
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B. On the basis of the availability of sand accumulated in
the sand reserves 48 available under e TV, V .& V]
Urder rivers aid dam bagk water fiver bedsfo fix the
perlod of licenae ghd such license period shall not exceed
the period of five yeurs at maximum.

V. Quarry Plan aud requirement of Environment Clearance:
Gram Panchayats and State Government Undertsking/
Corporation/ Board having obtained the leense shall remove
thie sands decumulated wdder the 1, 11, T, 1V, Voand V1 order
streams & river beds of dams/ reservoirs and dam backwater
arcas following the MoEE guidelines.

VI Saund Disposal |
A Local customers belonging o taluk In which 1he

concerned Gram Panchayat is existing to submit the plan
and orfer documents ;pmaiuiﬁ& to the construction of
own house, toilets and local community hall works 1o the
Girdin Panchayat, by making payment of specified royalty
dnd other upplicable fees, (o obtain the mineral disposal
licanse from the Gram Panchayat, to remnove the sand
flom the notified sand mineral reserve areas under the [,
Il and I ordér streams: or lakes in their own expenses
and (o wanspont 1o the above shown works in the light

vishicles. =ttt

[[3



3. Grant Panclayay © calry our the procass o pungral
disposal customers under the supervision of Taluk sapd
commitiee.

€. Sand vemoved from thie sand resorves ander tie 1V, V &
VI ender river and dam bagk watep river beds as notified
by the goverient 1o be wansported to stockyard and to
Tond' the same into veliieles along with the minetal
transport livense, sani (o be sold (o the wusLenIers.

1. Cmnli!ém ngipons’ihi'fil;_v of removal of sand, transpoit,
stocking and disposal o be with the State Governinent
Undertaking/ Corparation/ Board as n'dtl‘ﬁa’t'l 31*}' the

govermment,
VIL Sand transport system:
* A, Parmission shall bo granted: to wsnsport tie: sand removed
ﬁdﬁf}ﬂiﬁ nofified sand reSalfxe&.ﬂ?ﬂiHlﬁﬁ:)l‘ll’ldBf the [, 11 & 1
Ordor Strenns in the fosser welght eapacity vehlieles such as
Lt tmétors, balloek carts ote as fur the purpese of transporting
‘toall the villages In the Himits of wiok.

1. Thesand removed from the 1V, V, VI arder rivers and dams/
reservoirs and backwater rivecbeds to be tranisporied to the
stockyard fnd the sand stored in the stockyard to be given to
the cusiomers along with mineral disposal license through

the GPS fitted vehicles as per the transport fulés.

(1Y




V111, Onlipe hooking and sale

1X.

b e

A. State public sector enterprise/ sorputatian/ bosrds notificd
by the goyemment to provide the online supply system 1o
supply the sand through online booking along with the
registration of customers and registdtion of vehicles.

B, Sand mining contractors who have obtained through auction
under the Karpatake Minor  Mineral  Coreession
(Amendment) Rales, 2016 shall alse supply the sand
customers through online booking.

Reservation of sand bloeks for (he publie works

If the sand fs: necessary: for the works of contractors for' the

purpose of public work? other govemment projects, sand blocks

may be idantified by the District -Snﬁn& Convmittee and. may be
reserved. for the contractors. And, license shall be issusd for the

utilization of the wnd for th sgid sorks by making payments

of fiees fixed by the District Szad Committes to the govermment,

Sa nGJMig'Eug._fn the Patta Landy

A. Process of jssuance of license for the sand mining in pata |
lands iul be continded as per the Kamataka Mingr Minerals
Coneession (Amendment) Rules; 2016, |

B. As per the MoEF guidelines, pfior to issuatice af license in
the patta land, competent authority shall abtain the

s




Appraved Quary Plan and  Environmental Clearance
Certificate:

F

<:\‘ l.) Status of conteacts presentty in foree

.’ Ay per the [Karamwks Migor Minerals Cencession
(Amendment) Rules, 2016, provisigns have been made (o
continue and dispose off the sand ynt] the sand mining perod

“gets over ih the sand mining contract areas sanctioned through
tender e auction,

NI, Regulation Charge over the sand wansport from outside state
Sand transport veliicles coming from out of state limits holding
the sand transport license shall make the payment of Regulation
charge 10 the government s specified by the government at
chipek posts/ department minerdl stocking centre/ Districl Sand
Commites 48 fixed from e o tme, to oblaiy the suitable
license and sand shall be trarisporied accordingly.

XU, Action against .dgiiﬁyiﬁﬁﬁﬁéﬂlg sand mining, stoeking and

transport '

AL Over the movement of the sand transport vehicles & wateh
tust be kept by the District Sand Commitice through the
Sand Vehicle Tracking System.

3. Online booking to be carvied out through Sand Sale
Management & Monitoring System (SSMMS) by the

Distriot Sand Commitize.

116
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wien by the Disivict

anher Jepartioent

alticers undes e provisions of Swetion 27 of dMines &

Ging and Rule 3
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NIVL Amendment and Orders for the Karnataka Migor NMinerals

101 R rding the irplementation ef Sand Palicy

Cenoess

State  Government shail  have powers o brirg  aboot

amendments fo the Favnataka Miner Minetals Coricession

e government

Rules and implement the guidelines o

rdens,
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Covernmen! Oetler No, CF S0 MNIN 2610, Bepgalucn
5, o

\, v o = < .
dated DR O52020
——t
Auanexure = 1)
Grutdelines issied T the implomentation of New Sl

Paliey, 2020
Considering  the  seographical, geoscientific  and
adimvinisteative background of the state, in order 1o mike the
sand available for the public works and construciion works
regulwdy and at the affordable prices; and also to make
';pm.\ﬂisiuns for sand mining scientifically s0 a8 to 0ot w0 cayse
damage 1o the environment, below shown new sand poliey,
2020 has bean iimpleiented.
Complete tesponsibility of remeval of sand, transport,
stocking and disposal of sand availeble at [, [ and 11 order
1 streams to be with the Gram Pancliayats and removal I}'f"!%ﬂ‘ndl._
Argnisport, stocking and disposal of sand available in IV, V and
Vilirivers & dams? resecvoirs atid i backeater siverbeds to be
withethe Stare Go»'an;inl;ﬁn.t Utidertaking/ Corporation/ Board as
t.1'oti=ﬂ§d-‘by the governmertt.
Below shown guidelines are hereby dssued Ty e
successiul implementation of New Sand Policy, 2020 fur the
purpose of sand mining, stoeking and transport of send in the

state,

L%
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Regarding:granting permission to remove sand frooi the sand

avaliable at 1, 11and 1] order stieuins sud sand available in IV, ¥

and VI rivers & dams/ reservoirs ard dai baclovater riverbeds

1. o every BDistict; a District Sand Commiitics comprising of

below shown depatiigntal officers shall be constitited.

Membiers of the said committee is:as follows.

1| Deputy Commissioner Chaivinan

2 | Chief Executive Officer, Zilla Panchayat Member

3 | City Commissioner of Police or District | Member
Superintendent of Police

4 | Exeeutive Engineer, E:&pmmén‘t of Public | Member
Works, Ports and Tnland Waterways

5 | Executive  Ungineer, Water  Resources | Member

Department _

6 |Regional  Transport Officer,  Regional | Member
| Transpon Department.

7 | Environment Officer, Karnataka “Pollution | Member
Control Board

§ | Sub-divisional officers of all disuiets, Revenue | Member

| Department

O | All taluk Tahshildars in the districts, Revenue | Member
Department

10 | Deputy Director/ Senjor Geologist, Mines and | Member
Geolopy Department Secretary

[19 =
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Note: Chairman of the Cominiftee may invite any oflicer or

any other person liaving in depth knowledge regntding the

specific subjects 1o remain as member of the Committee.

2. In evety taluk under each revenne division, Taluk Sand

Camminee shall be constituted comprising of below sliown

departient fiflicers, details of the satd commitie members is as

follows,
[ | Assistant Commissioner, i{;'mlé_[J-.-j't:-n_'{mésu-
!“3_ Exccutive Officer, Taluk Panchayar
| 3 '{ili_&i{}? © Commissioner  of Palice/ |
j Superintendent of Pelice
4 | Assistant Executive -I-ing-i-ajmﬂ:u -Eﬂ;']\'.n".l_i'f(fnl‘;.;
Pablic Works, Port and Inland Waterways
S| Assistant  Deoufive  Bogineer,  Water
Resourees Department
6 | Tahshildar i o i
7 | ©otor Vehicle I.:E;cciur,"i{u:{innnl Transport |
| {,1§pun111,et1l
& [Assistam  Enviconment  Officer, Kamutaka
| Poliulion Contral Board |
] _'(;éal-n_gg“ Mines and Geology Department
Parichayat Development Officer or Secretary,

Gram Panchayar,

Chatrman

~[Member |
|

ﬁiﬁéwhﬁr

Menmber

|
|
P T |
Menibitr ‘
Seoratay

-—;{4—““}!—“:1_

1
Ve |
LR
Member
Member l

Seoretany |

Note: Chalrman of the Commitfee may invite any officer or

any ather person having in depth kinowledge regarding the

specifie subjects to remain as member of the Committee.

|0



3. Powergatd Duties of Distriet Sund Comimitice

1y: fdentitication “of sand seserves dnd meeting shall, be

R

convened nt least once in two months regarding adequate .i
disposal of the sand. |
3) Decisions regarding the granting licenses shall he tken
under the provisions of these guidelines, ;
3) Joint Spot Inspection team shall obtain the report submitted |
by thee Tajuk Sand Committee
4) After examining the recommendations submitted by the
Faluk Sand Commitiee; may be considered upon hecessary
modifications. After that, blocks to remove sand may be
veserved for the Gram Panchayas (for 1, 11 and I order
streams) and for the Government of Kamataka Undertaking/
Cofporation or government departments €ngaging works
locally, to issue notification an_a to publish in the state
pazetts.
5) Governnient departmeny/ public ssetor enterprises under the
Sate goveriment/ boards having obaingd the letter of
interest from: the Districr Sand Comminee for the sand
mining 0 be informed to aebtain Mining Plan and
Envirenmental Clearance Ceytificate and submit.
6) To constitute a comnmitice comprising of three independarit

experts consisting of ex-serviceman, officers retired from

Kl
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the cwil  service and  persons halding, rducationn!
baekground in the enviconmenall mining industy. ‘Said
commiiiw o estimate e extenc of ddinpge 10 the
envitonment due to unauthorized Sand mining and submit
report 1o the Distrigt Sand Committee. Th take necessary
getion (o reeover the expanses for the purpose of
rejuvenation  of mining areas by the Distrigt  Sangd
Commitiee,

7,

.

Acdivection may :tﬁ'e.issuetl ta the contractors having obtained
the sand mining contract through avction ptior to
implementation of New Sand Policy 1o the effect that, an
extent of 25% of sand out of winual production s specified
in the Envivonmental Clearance [eted pertaining to the said
Sand Mining -Ar_ea-l. to be provided for the public works and
low expenditure m'si.fdumial,. prajects at the fate fixed by the
Distrier Sand Commiltee.

8) I;E';' the purpose of regulating the sand transport eheck’ posts
shall Iie established at the necessary places, and nocessary
action shall be taken to prevent the unauhorized sand
mining, stocking and fransport by the Disiriot Sand
Committes membar departiments and taluk committees,

D), Devuils af sand ni'itﬂng,_. quantiim of gand transpotted within

the district and to Ule duside diswicts, rovies specitied for

|3
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ans granted shall be

thessand transport and extént ol penn
shired with the neighbouriag districis and with the ;_zgzxr.u&i
dizcussions with the deputy commissiones of netghbouring
distriets; coordination meetings of sificers shall be held 8t
suilable places.

10) In the places! trluk/distries where sand seavcity is there
permission shall be:granted 5 the. departments/ corporations/
boards for establishraent of sand stocking centres and o
transport the sand from the said stogking cenlre.

11y To adhere with the mders and guidelines issued by the
govermment from time to time.

4. Powers znd Dulies of the Taluk Band Committes

1) Identification of sand reserves and convening meeting to
discuss the sand disposal from the Gram Panchayals, at east
once 1 & month. i

2) Toexamine the plices of sand reserves, to identify the sand
blocks for the purpose of sand mining by the Gram
Panchayat or government department / publie sector
undertaking/ Cotparation or Boards.

3} To estithate the avdilablé guantum of sarid in the identified
sand reserve aress up 10 maximufn 3 fetred or up to the
underground warer table, whichever:is lesser by the team of

Public Welfare Depaitment, Waier Resources Department,
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Forest Departpnent and Mines and Geology  Depariment

wter the leaderehip of Tahskildar and to prepare the mp

along with GPS Geordinates by marking the boundaries of

sand regerved iid‘(',’l*lli;ﬁcﬁ.-.

4) AMfter exsmping the recommendations submitted by the
Joiny Spot Inspection team after c_xnr_niu‘iqg' the available
sand reserves underithe 1, 1Tand 111 order streams to approve
it or after 'Sti31§513t modifications. Afer Ml fo veserve the
sand reserves fm'f retnoval of sand forithe Gram Panchayats;
and submit to the Distriet Sand Commiter for {ssuance of
natification.

5) After examining (he recommendations submitted by the
Joint Spot Inspection team afier examining the available
sand roserves under the 1V, ' and VI order rivers and ditn/
resetvolr/ harrages and backwater uverﬁtedsmd,pgﬁm it or
‘ofter sulmble madifisations. After ma“t,rom“’;k the sand
reserves for vemoval of sand, submit (o the District San
Cormprsittes: for isiance of notification along \"J!l'th,- the clear

recommendutions,

6) To supervise in ail the sand Hlocks a per these guldelines

and as per the conditions b the Envirenmental Cleasmes, to

verify the mining activities.

[oH
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8)

9)

To implement the Sand Policy, 2020 appropriately to
regulate the transport and the stocking by the help of Taluk
Sand Commitiee member departments dnd if necdssary with
the help.of other law ¢iilorcement dgencios,

Shall recommend to the. Distrsict Sand Cormitiee for the
implementationof Sand Pelicy, 2020

Duties entrusted by the District $and Committee from time

to time shall be inplemented.

. Constitution of Stafe Level High Powered Committer

13

For the purpose of supervision of fn*n_ppr sand mining
activities bein taking place:and petions taken by the Distriot
Sand Commitiees, and &lso o issue the n@ma;y~.guici¢l-§'nu
for the purpose of inplementation of laws and rules with

respect to the unauthorized sand mining, wansport, stacking

and statutory: regulations below shown State Level High

Powered Cominiiee is constituted,

1| Chief Secratiry to the Govartiment Chairman
2 | Director General of Police ' | Member

¥ P’-riricipql' Seeretary (o the Governiment, ‘Member

Farest,  Eeology and  Environment

Departmeant

4 | Principal Secretury ETI;E_(I}LZVE'IU{EI?I_T ‘Member |
Forest, EBeology and  Environment
Departiiiént ' .

5 | Principal Sccretary to the Government, | Member

12§
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" [ Panchayat ‘Ray and Ruwl Develppment| |

Depatment |

6 | Principl Secretary to the Covernment, | Member
Forest Department

7 |Principal Secretary to (e Government, | Member

| Warer Resources Departingnt

® |[Momber Secrétary, Karnawka  Stue | Member
-P—:‘-x»lI_u;_liibn-'Ctmlﬂl'.gli-Bua_rd

D I Managing Director, Karnataka State | Member

! Mmmg Corporation (KSMEL)

10 Mamging Direetor, Haith Gold Mines Mﬁmacr'

[ | Corporation

(11 [Commissioner, Fransport Deperenent | Memiber

13 | Pirector, ﬂﬁhfgatbrﬁtﬁ of Grausnd Wuter [Member

g ‘Gmﬁmfsafpmrf BII‘-&%W. Mines and | Eﬂi«m&nr |
ﬂgﬁiq&yﬁgpamm ‘Searetiry I

2) &taw Level IHigh Puw:md Commiltet: to Canvene meetings
for ew;.- three mmvlfa To issue npcassary guidelings foy the
spurpnse ol implmﬁet!!anpn of laws and mgulatmsn

o p—
pertaining o the sand disposal process, unauthorized

mining; transport, stacking atid stalutory regulations.

6. Disposal of available sand in the I, 1 and [Uorder Btreams

by the Graan Panchayat and control

15 8and reserves available it the 1, I, and [11 order stréams 10
be identified by the. joint gpat inspection by the team of

afficers belonping 1o Digpattment of Piiblic Works, Water

| &b




Resaurces, [forest Department and Mines and Geology

Deperunent,

23 To estimane ihe quantum of sand avallable under the sand
veserves argas identified, to prepare the map along with the
GPS coordinates and submil report.

3) To submit the sand reserve cxaminatios report atong with
suitable fecommendations idemified in the limits of the
Gram Panchayat by the Joit Spit Inspection team to the

 Taluk Sand Commities.

4) Said praposal to be submitted by the Taluk Committes along
with suitable recommendations 1o (he District Sangd
Committee for the netification of the sand reserve areas.

5) To issue notificationg by reserving the sand reserve areas fo
the concerned Gram Panchayat by the District Sand

" Commitice,

6) Thesand removed fromthe 1, 11 and Ul oxder sireumy by the
Gtam Panchaydt shall be utilized for the purpose of
construction  works  invoiving  public,  government,
community works in any of the local area failing under the
concerned Chan Paachayat within the taluk.

7} Customers in the villages folling under the concetned Gram
Panchayats in svhich sand has removed from the I i and [I

order streams and elso the gavernment local contraciosd fo

Eks

era s



ke the payment of Magimum sellint price ngfixed by the
poveranent for the eres of such sand reseryes, 1o olitain
Permisiion to transport the sand removed from the notified
o resorbes availaile wder the 1, 11.& 1) Order Sureams in
e lesser weight capacity vehicles such as tractars, bullogk
carts et 15 for the purpoge of wansporting to-all the villages
in the limits of taluk.

8) Prior o issuance of permission by the Gram Panchayats, to
obtain the :map;_ for implementing the house or any other
construction work frori the custoiners or phiotograph of the
place of work or any other document for ':'Bniﬁj;-fliﬁkibg up
sueh work, license tiw‘-urtt:-smd'-x'r.a:iistsu#1=-'mnx‘~he issued.

9) Sand Tronsport Pemmit o be printed over the: Speaial
Seeurity Permit papers being provided by the Mines and
Geology Department and 16 b issued m_:n;ic.-ﬁ;‘._tlﬁtﬁmi% by

. :]'us Givam Parichayis.

i) Whille removini the sund i the said notified areas, stafl
appointed by the Gram Panchayst shall ‘bla present
mandatorily,

11)  In the poified arew sand ahall be removed and
wansported only ftom Gami to Gpa. If the sand removal,
loading or transport is canied out aftey 6pm in the eyening i

shiall be considered as illegal snnd niiking activity and action
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shall be waken ax per the Karnalzka Minor Mineral
Concession Rules, 1994,

12) Regarding the master of sand temoval based on the
quantum of sadgd for whieh mineral transport permit has
been obtained by the customers, and being fransperted, and
the process of‘issuines of permils by the Gram Panchaayats
ghall be curried out under the supervision:of the Taluk Band
Cammittee;

13)  For the gram panchayats having obisingd. permission
shnll be gmmed to remove the sand from: the sand regerve
areas for the period of one year ot wntil the sand reserve is
exltausted, whichever s earlier.

14)  If unguthorized sand mining and teansport is abserved in
the'limits of gram panchayai limits, Taluk Sand Committes
shall take action ns per therules. )

7, Disposal of available sanl fn the 1V, ¥V and VI ordor z:a@ﬁ
snd dam/ vesapvair/ barrages and dck et of dem
riverbed arens after removal aud:x':'zmmii!

1) Sid reserves aviAbISIN MhE: IV V- andVL order ¥{vers and
dam/ reservoir/ barrages and back waters of dam riverbed
areas'to be identified by the joint spotinspsction by the team
of officers belonging to Department of Public \Vorkq,. Water

Resources, Forest Depaitment gnd Mines aud Geology




Depurtment; to prepare (he mab, 1o Subiil to the Diswie

Sane Commniten for isguanca of notitiedion.

ol
i

The yepont submiited by the Joint Spot inspection team Lo be
examined by the Disticl Sand Commiitee, with the
negessary modifications, to issue notification by the Tistrict
Sand Commintee for careying out the sand miningactivity by
the governmeint departmenyy public sector undertaking/
comporationy boards as specified by the government by

issuance of notifications.

7A. Regarding issuance of work orders pertaining to sand

mining in the IV, Vand VI order vivers.

1) Letter of Interest (LOY shall be igsued by the District Sund
Committee for carrying out sand mining activity in the notified
‘blocks under the sand reserves available in the IV, V and VI
order rivers and dam/ reservoir/ barrages and back waiers of
dam riverbed areps.

2) Gioverniment  departtént/  public  sector  undertaking/
earporations/ hoards having obtained the Letter of Interest fram
the Distict Sand Mining Commiites to |;repsnwa*h§ quarry play
and submit 1o the Deputy Director/ Senior Geologist .anél get
approval; apd after tha 1o shtain Bovironmen Clearance

-—

-, Certificate flom the Stale Fovirconmghial linpiact Assessenent

»
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Auwthority, and 1o submit to the Deputy Director/ Senior
Geologist.

3) To: issue: work order for the Government depargment/ public:
sector  undertaking/ boards who  have submified the
Ervitonmentei Clesrangee Certificate by the Deputy - Director/
Senior Goalogist forstarting the sanﬁ.m:i:ning.

4) To the Government department/ public sactar undertaking/
boards permissian shall be. granted for carrying oyt the sand
mining for the period ol five years or until the sand reserves are
exhausted.

5) Perittissions with respect to: the sand found in the reserves of
sand sitvated in TV, Vand V1 erdar dvetbeds shall be granted
subject 16 all the regulations epplicable and I force ag baet of
Bovironmental  Impact  Assessement  notilieation .c-'_EIA
Notification - 2006) as issued by the Ministry of Enyironment
and Forest & Climate Change, Gaverament of India utider the
Environmental Frotection Act, 1996 und Kamataka Mitior

Minerals Concession Rules, 1994, |

78) Regarding issuance of ‘Work. order for the purpose of

removal of sand from the damy/ reservoir/ barrages and.dam

backwater riverbeds arens

1) For the purpose of removal of sand availebledin-the riverbeds

of dam/ reservoir/ barrages and dam backwaters, after

)3)
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issunee of notification from the District Sand Commitice,
Wark Orcler shall be ixsued by the District Sand Commitice
for the removil of sand By the govermment netified public
segtor undeiakings/ department/ corporaton’ bosrds for the
perod of five yours or until the sand is exhausted ar
whichever is earlier,

2) Goverient  permitted  depiartinerts’  public  sector
enterprises! cosporations’ boards shall function as per the
Sostainable -'S'a'n_'d Mining Guidelines, 2010 as issued by the
Ministry of Environment and Forest & Climate ‘Change,
Government of India.

3) Fot the purpose of {enioval o sand fom the sand fEserve

*area: notified for the Gdﬁr.‘rzmﬁ]em permitted departments?
public  sector cnlﬂkpﬁ#a‘s!- eorporations/ boards and to
tansport 1o the specified premises and to losd to the
vehicles from the stoeking premises, selection of contragtors
shall be made as per the vales,

4) Thie sand removed from the 1V, V and VI order v, dany
Téservoin Darragek and dam backwater wreas shall be
supplied qeross the state.

3) Onlipe booking from the custamers shall be caprured from

(e “Marshu Mitea” app and supply shall be made.

[ $*




63 With the surervision of the Distriet Sand Commities it siull
be ensured whether the sand distributed for the tansport is
seing transporled as per the minera) transport permit.

73 I any unanthorized wransport of sand is nodead, Districl
Sand Cammitiee shall ke adiion as per the law,

8) The sand cellected by the gevermment natitied departments/
public sector enterprises/ corporations/ boards by sand
mining in ‘the IV, V and VI arder rivers, dam/ reservoir/
burrages and dam backwater areas shall be storad i the
stock premises and shail be sold at the prices fixed by the
District Sand Committee for the public works/ goverminent
Works.

9) Sand mining in the IV, V and VI order rivers; dam/
reservoir/ barrages and dam backwater areas shali be

Supervised by the goyernnment nc‘at‘-i'f%ed depariments/ public
sector enterprises/ corporations? boards as per the m[es. gnd
shall take care that ng misuse shall ovgue-during the
transport of said sand.

(0) The govermment notified departiments/ public sentor
enterprises/ corporations/ boards engaged in the sand mining
i the IV, V and VI order rivers, dem/ reservoir/ barrages
and dam backwater aveas shall submit 2 report comprising of

information pertaining 10 the quantum of sand wmining

[33



ey~
throygh imining and siverbeds, gquantum of sand djstribured
to the eustomers, quanven of gand remaining and foyalty
collected out of the sund sales and detils pertaining (o all
olher applicable fees every month to the Member Seoretary,
Distriey Sand Contnuee.

S Regarding sapd cequired by the government deparimients/
corporations/ boards for the purpose of mega construction
works from the 1V, ¥ and VI arder rivers, dam/ reservoir/
bavrages and dam backwater areas
1) Govemnment departments/ corporations/ hoards engaped in

e mega construation works shall engage in the: removal of
satid from the TV, V and V1 order tivers, dam? yesesvaly/
barages and dam backwaler areas for their requirement by
sand mining / removal of sand.

2) Identification of sand resenves Tor the government works am:l
-t’lﬂﬂﬁc&lit—jh for-the said works shall be made as per the para
(1) and T(HY and guidelines shoswn @t 700, (1, (115, (1)
&TBY, (11, (1) for the sand mining and disposal.

3) The District Sand Commitice notified deparimems?/ pulilic.
sector enterprises! corporations? boards engaged i the sand
mining in the 1V, V anid VI -opder Fivers, dar/ regervo i)
brinTapes and dam backswvater areas may be issued with the

work, grders 16 éany oul sand mining until the eancerned

[ 54



works. are completed By the Deputy Director/ Senior
Gealogist.

4) The Distriet Sand Commitlee natified deparimers/ public
sector enterprises/ corpordtions! boards engaged in the sgnd.
mitting in the IV, V.ard V1 arder rivers, dam/ ieservoir/
barrages and dam beckwater argas 1o make payment of
royalty and other fees collected to the geology department
and to uansport the sand to the place of implenféntation of
waork along with mineral teanspoct peymit,

5) Through the Tntegrated Loase Managenient System of Mines
and Geology Department the sand transpott perniits to be
generated and issied 16 the sand transport vehicles in the
stocking premises.

&) -Snpervisiw-of'dwgﬂm in the IV, V and VI order sivers,
dam/ resqm}.rf Imwg?a and dany backwﬂur are#s and also

he care shall ba-wiwh tpmm 1o/misuge thesand obtained by
dredging  during the transpont by tha gnvammem
Mepprimeny/ smemmem gerporation’ hoaed, -

7) The goverment notified departments’ publie  sestor
enjerprises’ corporations/ boards engaged in the sand mining
in the IV, ¥ &nd VI ordeér rivers, dam/ reservoil/ barrages
and dam backwaterareas shall submit & repott. comprising of

information pertaining to the guantum of sand mining

13$
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thromgh mining and riverbeds, quantig of sand disnibted
1o the chstomers. quantem ol sand remuining and oyalty
collected out o the sand sales and dewils pertuining o all
othier applicable fees every munth to the Meniber Secretary,
Digtrict Sangd Commitiee.
Statas of the sand mining areas for which sanctions have
heen granted through fender  cuny  auetion  prior (o
implementation of New Sand Policy- 2020
Mining contract lease peciod for which sanctions have been
granted through tender cum auction prior to the implementation

of New Sand Policy, 2020 will eentinue until the eontract

disration.

10.8and sale price fixation and revision

Sale prices shall be fixed by the District Sand Committec
within the Masimuny Sale Price te specified by the government
fo ihe eustomers from the Sand stocking premises and no

additional rates shiall be imposed urider ahy cirqumistances.

E1 Regarding the collection of fees from the sand transport

v

vehicles caming to state from r_]re'ul' vealions out el stafe

From the sand trinsport vehicles erossing the borders and
cute;ﬂ:\-g it Kaifatikn ae with due transport permits, in
order to regulate the niovement of sueh vehicles regulation

charge of Re, 100/~ per metric tonne oF sand shall e collested
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and shall be paid to the government. For this purpose, on the
mzjor Hnk roads connecting other states Yo Kamatslo state
check posts shall be established and checks shall he done
through mineral beat forces, and regulation charggs o be
collected.

12, Registration of sand transport vehicles/ lorries:
Owners of vehicles intended for the transport of sand shall
upload the vehicle registration cenificate, certificats of holding
GPS and other docurnents as specified by the District Sand
CGommittee into the “Maralu Mitra™ application and get the sand
transport vehicles rogistered.

13.Prohibition on sand stocking
No other person/ entity except for the Gram panchayats and
gavernment departiments/ State  public  sector Enterprise/
corporation/ boards notified by th‘e\ government ot licensed

mining contractor/ licensee can store the sand in.their premises

“
-

for the purposes of selling the sand.
[4. Tragusport of Sand
{) As per the Rule 42 of Karnataka Minor Mineral Rules, 1994,
governiment departments/ Siate public sector entemprise/
corporation/  boards natified by the government and
concerned gram panchayats shall ransport the sand along

with the computerized mineral transport pérmits

I3 F
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2) Vehivtes tansporting the sund shall ingtal] GPS apd shall ply
inthe routes speeified n themineral (ransporl permts.

15.Pennlty '

1y )f de s found that unuthorized sand miining. collecting
Righer transport chiscges s fixed by the govemment,
wansportiog the sand witiout 'GPS instrument, using ilie
machines which aee prohibited for the said ining activity,
competeptauthority holding powers under the Section 54 of
Kamataka Minor Minerals Concegsion Rules, 1994 shall
take aetion and as per the rule 43 and 44 ol Karnataka Minor
-M;mmlx.c:xsmcsai’;on Rudles, 1994,

2) Ifivis ttmifcb& that, snnﬂ Aransport vehicles are wanapnntng
the sand in excess ma:ﬂ Wiﬁed in the sand nansport
permit, for every additional metic 1ome of sand Rs Wﬂm
f’ hes ahall e inposed.

33 No sand shal be tmmﬁmw:l using the w&h?u ﬁs‘\\‘l'lkb z‘lous
ot hmﬁﬂ?s-im‘mil@d_. [0 i found that sand s tmmne d

through the ronsGPS instlled véhicles, @_ﬂ@li-_iﬁﬂ'ﬁ;@m’t*bf

and fine of Rs. 10,0004 per vehiele will be Impased. Bun
wald conditons are not applicable for the light vehicies
. trensporting the caivd from the 1, 1T apd 11 order stroams: in

the limite of Gram Panchayats,
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4y 101 i contirmed that severnl times sand transport have been
done #fter taking the sand twansport permit anly once, stch
sand transport will be-constdered as unauthorsed tansport of
sand and action shall be taken as per the Rule 43 over eiach
wip of such transport of sand.

16.Dispasal of unauthorised stoek / eollection of sand

If it is found that unduthorisedly sand is stocked/ collected, it

shall be seized by any of the Member of District or Taluk Sand

Committee through Mahazar and shall be handed over to the

Public Works Department and said sand shall be disposed ofl

for the use of any project of Department of public works, state

government or central government at the price: fixed by the

District Sand Committee through the computerized mineral

transport permit of Mines and Geology Departiment of

voncerned district, d

17.Appeal and Revision

Regording the 1, 1, 111, 1V, V & VI order streams, rivérs and

dams/ reservoirs and dam/ reservoir backwater riverbeds if :my

petson is aggrieved by the orders of the .;isw'ret and

Committee, shal] file his application before the Director, Mines

and Gewlogy Department, withiss 30 days “of receipt of such

order seoking far its reviston.

18.Grievance Railressal
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ANNEXUKE-RL1

« As per Groundwater Resources estimation 2017 more than 60% of groundwater is
used for irrigation and 50% of State irrigation is from groundwater. The overall stage
groundwater utilization is 70% against availability.

e In order to control over exploitation of groundwater, the State Government has enacted the
Karnataka Groundwater (Regulation and control of Development and Management) Act
2011, Rules 2012. As per the section 10 of the Act 2011 the areas will be notified.

o There is a restriction to drill a new bore well in the notified taluks. As per section 11 of the
Act 2011, prior permission from the appropriate authority should be taken to drill a new
bore well in the notified area.

» Registration of drilling rigs is made compulsory to drill bore well in any part of the State.
The registration certificate is issued in form-7A by the Karnataka Groundwater Authority.

* Any commercial user of groundwater for industry / infrastructure / mining / entertainment purposes,
must obtain permission / NOC from Karnataka Groundwater Authority (KGWA).

COMPLIANCE TO GROUND WATER CONTAMINATION: -

Not applicable to Groundwater Directorate,

COMPLIANCE TO GROUND WATER RECHARGE: - @

Current Status (Compliance as on 30" September- 2019): -

e Various line departments in the supply side are involved in the construction af check
dams, infiltration wells, under other various groundwater recharge structures.
Groundwater directorate is giving technical assistance to these line departments for
identifying suitable location for construction of Artificial Recharge Structures.

e Based on the recharge capacity, the industries / infrastructure / mining / entertainment
units are issued NOC for groundwater withdrawal by KGWA and also follow the Act and

Rules.
e To create awareness among public about the judicious usage of Ground water

“Awareness Programmes” are conducted for Public and Students in Schools/Colleges.
e Awareness among public about conservation of groundwater is also created through

media and newspaper.

[41

ENVAGA BYIOWNGTRNGE (00 Z0HANGT CA o GOL-F022 U D iy



ANNEXURE-K11

COMPLIANCE TO GROUND WATER EXTRACTION:-

Current Status (Compliance as on . 2[* ma = o020 )2~

e The Groundwater Directorate is carrying out the work of assessing the Groundwater
Resources as per the Groundwater Estimation Methodology (GEM) given by the
Groundwater Estimation Committee (GEC) since 1999.

e Based on the Groundwater Recharge and Groundwater Utilization, the areas are
categorized into over exploited, critical, semi-critical and safe.

'SINo Cateéog _ Groundwater * Utilization/
withdrawal against
groundwater recharge in %

—_— e o . ».

1 Over Exploited >100

2 Critical 90-100 TR

3 |SemiCritical 7090 | i
4 Safe <70

o If we observe over a period of time the Over exploited taluks have gradually
increased thus creating stress on groundwater availability. The below table shows the
gradual increase in over exploited taluks from the results of previous groundwater
assessment. i

3

Year  of [ Over Critical-{ Semi | Safe | Stage of
Assessment | Exploited | taluks | Critical | taluks Mi d’ Groundwater
taluks taluks 1xe Development
taluks [, o
in %
2004 22 C|NIL [ NIL 51 02 |70
2009 |35 13 10 |70 [ |8
2011 |30 6 |7 |70 |6 |&
2013 43 |14 21 98 - 66
2017 45 8 26 97 &
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Compliance to Solid Waste Management Rules 2016
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This is the Annexyrg...4. ....Siated in th a
Affidavit of...... S Q§«
= [H3

Advocatea Notary (Govt. of India)
Reg. No. 12313, Bengalupy. -

SI.
No d mMWMQOcMQMMuo Implementation status
1 | 2 | 3 4 -
- Compliance to duties of waste generators
. Name and
designation of
_ Gap Proposzl . _
| Desirable Between | of designated o»,m.nn..
. | Level of current | attendin on ensurng
7 Current Status (Compliance as on 31" MAY- | . compliance to
2020  Compliance | status g the rovisions a
_ _ ) |in terms of and gap with Mﬁm 8.8 L
| | statutes desired | time .
_ m levels ' lines (Commissioner/
_ . Director) with
“ _ _ Maebile No.
As per Groundwater Resources _ ' Sri. Raveendrappa M
estimation 2017 more than 60% of U.Eﬁ_aw
. . & _ Groundwater
groundwater is used for irrigation and Mm«% ow cor| Direcionte,
Compliance to Ground Water | S0% of State irrigation is from gt ) N . Bangalore.
Extraction/ Recharge Gnfizatiin) 27 2025 Mb No. 9980257777
’ . groundwater. The overall stage against | . o
groundwater utilization is 70% against | availability |
availability.
|
s T . - = T S _
Compliance to Ground Water Not applicable to Groundwater Directorate. _
Contamination _ m
DIRECTOR

GROUNDWATER DIRECTORATE
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d) Action plan for Kalaburagi cuty -27
Action points (approved during 25th June
2019 by CPCB) around 16% increase in
PM10 concentration (Annual average
values for the year 2014-15 are compared
to the 2019-20)

100%

100% for
Kalaburagi

31.3.2022
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10 |Has Methodology been prepared for For redressal of complaint on Noise 100 0% Complied
redressal of complaint on noise Pollution methodology present. (Flow chart _
pollution? (Y/N) (Details to be provide) |has been prepared and enclosed as
Annexure-li}. The Web
based software has been developed and
dedicated short code help line No. 10741 is
allotted by Ministry of Communication and
Information Technology, Department of _
telecommunications.
11 |No. of Police Stations equipped with 108 Police stations ( Law & Order) will be 100 100% | 31.12.2020
sound level meter provided 108 Noise/ Sound level meters by
KSPCB as per Govt. of Karnataka order}. _
Procurement of Noise level meters along _
with caliberators and printers through E- _
tender. Issue of supply order is under _
Drogress, _
12 |No. of Police Stations having officers The KSPCB has conducted training 100 0% Complied _
trained as per Noise Pollution Rulesby |programme for Police personnel on _
SPCBs/PCs. 6.11.20189. _
13 |Has Protocol been developed for taking |Protocol is being developed and will be 100 10000% | 31.12.2020 _
appropriate action against the submitted. _
defaulters?
14 |No. of cities in which Noise Mapping has |Under progress. Only one city i.e. 100 100% 31.03.2021
been done (if applicable) Bengaluru requires noise mapping. This
project for Bengaluru city is entrusted to
|CSIR-NEERI, Nagpur by CPCB, Delhi.
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ANNEXURE -1
The Compliance annexure to air pollution including

Ambient Air Quality Monitoring:

Noise pollution for Karnataka State

National Ambient Air Quality Monitoring Programme (NAMP) in Karnataka State

During the year 2019-20 the Board has monitored the ambient air quality of Bengaluru city at
20 locations including 7 Continuous Ambient Air Quality Monitoring Stations (CAAQMS)

and using manual equipments under National Ambient Air Quality Monitoring Programme

(NAMP) covering Industrial Area, Mixed Urban Area and Sensitive Area.

As per the Central Pollution Control Board guidelines ambient air quality monitoring is being
carried out twice a week, 24 houtly, 365 days for PM;q, PMys. SO2, NO,, Ammonia and
Lead. And carried out on 24 hourly basis using CAAQMS for PM,q, PMss, SO,, NO,,
Ammonia, O3, CO and Benzene and the data is sent to CPCB, New Delhi electronically and

also the data is uploaded in the Board’s Web Site. The annual average results are shown in

Table 5A.11 & 5A.12.

Table 5A.11: Annual average values of Air Pollutants at Bengaluru city during the year

ol
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1

2019-20
) . SO, NO, [ PM,-.[PM,s| NH, | Pb | O3 CO | AQI | Category
Name of the Station pg/m® | pg/m? pg/m® | pem’ | pgim’ | pgm’ | pgim® | mg/m?® |
Export  promotional | 2.0 24.9 82.7 28.7 24.6 - . * 83
Park, ITPL, Satisfact
Whitefield Industrial SR IOy
Area o . [ el
Rail Wheel Factory, | 2.0 23.6 814 30.6 235 & X % 81 | oo
Yelahanka _ _ Satisfactory
o *® * *
;(es!1\vantllpura Police 2.0 25.5 75.0 31.6 244 75 Satisfactory
tation - I—( o )
Centra] Silk Board, | 2.0 26.0 90.1 332 23.6 & L " 90 .
| Hosur Road . . e | ] | | 1| Satisfactory
Rajeev Gandhi | 7.6 15.5 60.0 25.0 13.7 x 473 6.0 60
Institute  of  Chest Satisf:
Diseases, NIMHANS alistactony
(CAAQMS) I S R -
Central Silk Board | 4.1 343 80.1 31.2 14.1 S 31.6 9.6 80 Sati _fa ;
(CAAQMS) N - L [ Rshdoy
Urban Ecopark | 2.0 25.0 96.3 36.6 23.5 % ¥ ¥ 96 , N
Peenya Satisfactory
DL ] =, S : = 5 . [ _
swm Silk Pvt. Ltd , 2.0 25.8 86.4 392 24.8 86 Satisfactory
[ reenya S i : p—
AMCO Batteries, 2.0 25.6 84.0 322 23.7 * * 3 84 -
MiFseTel Road Satisfactory
\ i i ] T * % * T B B
Ban_aswadl police 2.0 20,7 93.3 19.3 93 Satisfactory
| station . | )




11 | Kavika, Mysare | 5.4 , 355 71.2 ! 336 16.0 ' 401 [ 45 [ 7 .Satisfactory

| Road(CAAOMS) | o ] I
12 | Kajisonnenahalli 2.0 229 78.7 27.5 22.4 B x 4 79 | Satisfactory
13 | TERI Office, Domlur | 2.0 254 | 965 | 283 24.2 * * * 97 | Satisfactory
14 | UVCE, KR Circle 2.0 225 25 | 195 | 24 | * | ° * 83 | Satisfactory
15 Ii’i&oria Hospital, 2.0 1235 | 595 254 | 228 o | * | 60 | _Satisfactorjl
| Bangalore
16 R k20 235 | 565 | 23.0 | 225 « |« |+ | s7 |
Indira Gandhi Child Satisfactory
____| Health Care Centre S NN JESS— | i -
69 20.0 62.3 27.8 9.9 ¥ 33.5 5.5 62
Veternary  College, | Satisfactory
17 | Hebbal (CAAQMS) | . _ I
Jayanagara 5th Block | 3.4 32.0 72.1 28.8 11.6 L 36.8 43 72 i
18 | (CAAQMS) | g | i Sallsfactory_
19 | S.G.Halli (CAAQMS) 20 21.8 113.8 s 21.0 u i & 109 Moderate
- 90 | 404 | 1096 | * | 488 | * | * | 16 | 106 |
| City Railway Moderate
20 | Stn(CAAQMYS) g ||
| Standards, pg/m3 | 50.0 | 40.0 60.0 40.0 " 190.0 0.500 100.0 | 2_0 | -
Note : * Monitoring not .
carried out Annual average | 81.2 | Satisfactory
AQI
Category Possible Health Impacts , Category | Possible Health Impacts
(Range) (Range)
A Good Minimal Impact - Poor Breathing discomfort to people on
et e e Y
OIS0 B (201-300) | prolonged exposure

Sausfactory | Minor breathing discomfort to Respiratoty illness to the people on

prolonged exposure
| Respiratory effects even on healthy

(51=100) sensitive people
Moderate Breathing discomfort to the

(101-200) people with lung,

people

Brief summary of results:

1. The measured SO; NH; and PM 25 values are well within the national limit (50.0
ng/M*) (100.0 ng/M?) and (0.5 ng/M®) respectively in all measured places

2. The measured NQO, values are well within the national limit (40.0 pg/M?) in all
measured places except City Railway Station.

3. The measured PM,, values have exceeded the national limit (60.0pg/M3 ) in 16 locations.

4. Qut of 20 locations 17 locations is satisfactory , 2 location AQI is moderate and 1

Jocation is Good.
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5. The levels of PM, is attributed to the vehicular emissions/movement, re-suspension of

road dust and construction activities.

SA.7.1:AIR QUALITY IN DIFFERENT ZONES OF BENGALURU

¢ Industrial Zone: Four ambient air quality monitoring stations have been set up in the
industrial zones of Bengaluru city viz.
i) Export Promotional Park , ITPL ,White Field Industrial Area
ii) Rail Wheel Factory Yelahanka
iii) Swan Silk Pvt Ltd, Peenya
iv) Peenya Industrial area, RO, Urban Ecopark

1. ITPL, White field (Export Promotional Park), Bengaluru

Annualaverage values of alr polhutants at ITPL, Whitefield road during the year 2012-20
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2012-13 2013-14  2014-15 | 2015-16  2016-17  2017-18 | 2018-19  2019-20  STD
msO2 16.0 15.0 12.3 3.8 2.0 2.0 2.0 2.0 50.0
WNO2 31.0 30.0 33.5 211 33.1 37.7 33.3 24.9 40.0
aPMIN  162.0 133.0 2300 - 189.0 131.0 103.90 121.7 82.7 60.0

PMjo values have exceeded the national limit (60.0 pg/m®) in all measured years, whereas
SO, and NO; values are within the national limit during the period 2012-2020. Higher levels
of PM;o may be due to the construction activities and vehicular movement and road dust.
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2. Rail Wheel Factory, Yelahanka, Bengaluru

Annusalaverage values of air pollutants at Kall Wheell'actary Yelahanks, duringthe years 2412-20
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®s02 | 150 140 | 110 36 2.0 2.0 20 20 | 500
mNO2 300 250 29.6 15.5 285 29.7 127 236 40.0
{mphvriol 1820 | 1200 | 1210 109.0 1110 1019 1059 R14 | son

PM;, values are exceeded the national ambient air quality standard (60.0 pg/m?) in all
measured years. PMjq values are higher than national limit, may be due to construction
activities and vehicular movement and road dust. Whercas SO, and NO; are within the national
limit during all the measured years 2012-20.

3. Peenya Industrial area(Urban Eco Park-Peenya), Bengaluru

Annual average valuesof air pollutants at Peenya Industrinl Area, during the years 2012-20

@s02 ENOZ BPMIQ
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__| 2013-14 | 201415 | 2015-15 | 201617 | 201718 | 2018-19 |
mso2 15.0 12.0 39 20 20 20 20
N2 300 320 202 370 255 330 250
OFMI0 1230 1440 1270 109.0 76 960 953
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PMio values are exceeded the national ambient air quality standard (60.0 ,ug/m3) in all the
measured years due to the construction activities and vehicular movement and road dust

whereas SO; and NO; are within the national limit in all the measured years 2012-20.

4. IMTA/Swan Silk Industry, Peenya, Bengaluru

I
Annialaver age values of air poliitants at IMTA/Swan Silk Prenyn for 2013-20

140 =) K502

1190

120

Q
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Concenration ug/MS
g

60
40 P
4
i 20 .
0
| 201304 201415 | 2016-17 201718 | 201819  2019-20
‘ Beo2 12.4 11.7 2.3 2.0 2.0 2.0
| aNO2 28.3 26.8 37.9 32.0 32.9 25.8
WPM10 1250 119.0 99,0 96.6 97.8 86.4

BNO2

#PMIC

00
400
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Standm-ds
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PM,o values are exceeded the national ambient ai.r quality standard (60.0 [J.g/I‘DJ } in all the

measured years, due to the construction activities and vehicular movement and road dust ,

Whereas SO, and NO; are within the national limit in all the measured years 2013-20.

Mixed urban zone: Nine ambient air quality monitoring stations have been set up in the

mixed zone (Residential, Rural & Other areas) of Bengaluru city viz. 1. AMCO Batteries,
Mysore Road. 2. Yeshwanthpur Police Station, 3. Central Silk Board, Hosur Road, 4. DTDC
office, Victoria Road, 5. TERI Office, Domlur, 6. Banaswadi Police Station, 7.

Kajisonnenahalli, White Field, 8.Saneguruvanahalli, 9. UVCE, KR Circle, Bengaluru.
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5. AMCQO Batteries Mysore Road, Bengaluru

Annual avarage values of air pollutants at AMCO Batterles,Mysore Road, during the years 201220
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2012-13 2013-14 2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 STD
Bso2 150 159 119 40 20 20 20 20 200
BNO2 J1.0 290 329 20.2 38.0 32.7 334 256 400
apMiIol 1690 170.0 209.0 119.0 107.0 861 1005 84.0 60.0

PMjo values have exceeded the national ambient air quality limit (60.0 pg/m®) during the

years 2012-2020, due to the construction activities and vehicular movement and road dust,

Whereas SO2 and NO, are well within the national limit during the years 2012 -2020.

6. Yeshwanthpur Police Station, Bengaluru
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PMjy values have exceeded the national ambient air quality standard (60.0 ug/m3) in all
measured years whereas SO, and NO, are within the national limit during 2012-20. Higher
levels PM is duc to the construction activities and vehicular movement and road dust.

7. Central Silk Board, Hosur road, Bengaluru

PM; values have exceeded the
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national ambient air quality standard (60.0 pg/m®) in all
measured years, due to the construction activities and vehicular movement and road dust
whereas SO, and NO; are within the national limit during 2012-20.

8. Madavachari House, Kajisonnenahalli, Bengaluru
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PM,, values have exceeded the national ambient air quality standard (60.0 pg/ m’) in all
measured years except in the year 2012-2013 (59.0 pg/ m®), which is near to the National
limits whereas SO; and NO; are within the national limit during 2012 -20.

9. Banaswadi Police Station, Bengaluru

i Assninl average vakuesof nir pollnrnues at Bannswadi Police sintionfoz the veay 2013-20
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PM,o values have exceeded the national ambient air quality standard (60.0 pg/M3) in all the
measured years 2013-20, due to the construction activities and vehicular movement and road
dust and SO, and NO, are well within the national limit.

9. TERI, Domlur, Bengaluru

Annual avernge vahies of alr pollutants st TERT Domlur for the year 2013-20
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PM,; values have exceeded the national ambient air quality standard (60.0 p.g/ms) in all the
measured years 2013-20, due to the construction activities and vehicular movement and road
dust and SO, and NOQ, are within the national [imit,

10. City Railway Station, Bengaluru

Annuolaverage valuesof Al polfutanteat CAAQM CRS o1 the yenr 2012-2020
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PM,, values are exceeded the national ambient air quality standards 60.0 pg/m® for the years
2012-2019 and NO; values are within the national limit of 40.0 ug/M3 for the years from
2012-13 to 2014-2015 & 2018-19 except for the year 2015-16 to 2017-18. SO, values are
well within the national limit (50.0pg/m®) in all measured years 2012-2020. CO values are
well within the national limit of (2.0 pg/m®) for all measured year 2012-2020. At City
Railway Station Flyover construction is under progress, hence PM10 has exceeded the
national limit. Vehicular traffic has decreased as the bus are moving towards satellite bus
stand, Peenya, Mysore Road and Shanthinagar. Hence, the pollutants like SO,, NO, showing
decreasing trend.




11. Saneguravanahalli CAAQM, Nisarga Bhavan,
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6.5 62 | 37 | a7 | 22 39 | 20 £0.00
17.5 1658 | 287 | 303 24 | 229 | 218 40.00
22.0 24.0 72.0 46.0 504 58.3 | 1138 60.00

At S.G.Halli SO,, NO; and CO values are within the national limit of ( 40.0 pg/m3 and 50.0
pg/ m®,2.0 mg/M3) respectively for the period of 2012 -20, and also PM, values are within
the national limit ( 60.0 pg/M3), but increased for the year 2015-16. This is due to the sewer
line and main drain construction activities inside and surrounding area of S.G.Halli and
vehicular movement and road dust.

Annal average voluesaf air poilitatsnt UVCOE, K. R.Civcle, for the yenr 2014-10
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PMI10 values have exceeded the national ambient air quality standard (60.0 ng/my in all
measured years whereas SO, and NO; are within the national limit during 2016-20. PM;q

)53
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limit exceeding values is due to the construction activities and vehicular movement and road
dust.

Sensitive zone: Ambient air quality monitoring stations are installed at following sensitive
zones of Bengaluru and the results are as below:

i) Victoria Hospital, Bengaluru.

ii) Indira Gandhi Child Care Centre, NIMHANS

14. Victoria Hospital

Annual average values of air pollutants at Victorsa Hospital durmg the years 2012-20

180.0 1 e s :
: I M50 ®NO2 QPMIG
160.0 - e
1400
@ 1200 ¢ =t
% g
Q. -
5 1000 % o
- 8 @
% 800 Q v Q
£ & a 8
£ 600 Y )
g \
© 400 @ i ' u
ol & ¢
200 - -8
m | v [ €
0'0 =3 : o ) ] = —— e == -
2012-13 | 2013-14 | 2014-15 | 201516 | 2016-17 | 2017-18 | 2018-19 |2019-2020| STD
@502 130 13.0 11.2 4.0 20 26 20 20 50.0
mNO2 300 29,0 30.9 23.0 36.3 31.7 325 235 40.0
[mppiol 1520 AR.0 154.0 100.0 80.0 R83 658 59.5 600

PMj, values are within limit of the national ambient air quality standard (60.0pg/m3) in all
the measured years 2012-2019, whereas in the year 2019-20 showing decreasing trend due to
developmental work like fly over ,metro ,road dust and SO, and NO; arc within the national

limit.
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15. Indira Gandhi Child Health Care Centre (NIMI1ANS)

Annual Average values of air pollutants at Indira Ganahi Child Health Care

Center for2012-20

eS80 mNO1 ® P10
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| : i
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| 200 L
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| 00 _ A 1
| 2002-13 . 2013-14 | 2014-15 2015-16 2016-17 2047-18 2018-19 2019-20 Standards r
#502 130 120 10.7 A8 20 26 20 20 00
BNG2 | 290 290 30.3 17.5 30 323 k» i 25 400
| ;IPNIlﬂj 0.0 9.0 1250 113.0 780 89.4 &89.7 6.5 ¢0.0

PM10 values are within limit of the national ambient air quality standard (60.0pg/m’) in the
years 2012-13 to 2018-19 this is due to the construction activities and vehicular movement
and road dust and SO2 and NO2 values are within the national limit. Whereas in the year
2019-20 showing decreasing trend due to developmental work and implementation of some
action points.

5A.7.2: Air Quality in different districts of Karnataka

The Board during 2019-20 has monitored the ambient air quality at 22 locations of 19 major
cities of Kamataka using manual equipments under National Ambient Air Quality
Monitoring Programme (NAMP). Ambient air quality monitoring is being carried out twice a
week throughout the year for 24 hours, for PM,o, PM; 5, SO, NO,, Ammonia & Lead using
manual equipments as per Central Pollution Control Board guidelines and the data is sent to
CPCB, New Delhi electronically and also uploaded in the Board website.

Table: 5A.12: Annual average values of Air Pollutants in other districts of Karnataka

during
the year 2019-20

S Location SO, | NO, | PM,, | PM,s | NH, Pb AQI
No. pg/M | pgM® | pgM | pgM® | pgM? | pgM?
1_ | KSPCB Office 2.0 24.6 100.1 | 293 442 * | 100.1
~_| Premises. Kolar B o
- , | KSPCB Office 20 | 254 92.2 28 20.9 * 92.2
" | Premises, Tumakuru B
3. | KSRTC, Building, | 20 153 | 49.0 | 267 154 | * 49.1

60

Category

| Satisfactory

Satisfactory

Good
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‘| KSPCB Office

K. R. Circle, Mysuru

Premises, Mandya

' 'KSPCB Office
Premises, Kodagu |

KSPCB Office
Premises,Chamaraja
nagar

KSPCB Office
Premises, Hassan

2.0

2.0

2.0

I
p

143 | *

5.0 N

414

327

522

40.5

Goad

Goaod

Satisfactory ‘I
|

Good

| Lakkamanahalli

Baikampady Ind.
Area, Mangaluru

10.0 ¥

46.1

Good

| Gokul Ra. Opp. to

New Bustand,
Hubbli

ind.area,Dharwad

Karwar Port,

.| Director’s Office,

Karwar

12.

KSPCB Office

13.

14.

Mothi Theatre,
Gandhi Circle,
Davangere
HPF Intake Well,
Ranibennur

Premises, Davangere |

206 | *

223 | *

75.0

Sa_tisfactory

572

S_atisf’ac_tdr_)/ R

15.

16.

17.

VISL, Bhadravathi, _
KSPEB Office

Premises,

Chitradurga

12.0

&

=~

50.6

1 1005

*

' §1tisfactory i

Moderate

312

31.2

*

Good

50

50.0

~Good  +*

' KSPCB Office
Premises, Belagavi

18.

KSPCB Oftice
Premises, Vijyapura

19.

KSPCB Office
Premises, Bagalkote |

74

31

10.7 *

74.0

Satisfactory

55.4

324

15.6 %

554

Satisfactory

226

50.0

Good

20.

21,

| Kalaburagi

Government
Hospital,

KSPCB Office
Premises, Raichur

88.0

46.5

233 *

88.6

56.6

16.6

22,

KSPCB Office
Premises, Bidar

NAAQ Standards

Note : * Monitoring |

_not carried out

67.5

324

24.0 a

z |

56.6

67.5

1" Satisfactory |

Satisfactory

Satisfactory

40

100 | 0.500

Annual average

60.6

Satisfactory

PM; values are exceeded the national ambient air quality standard at 7 cities viz Kolar,
Dharwad, Hubli, Belgaum, Bidar, Tumakuru and Davanagere and PM, 5 values are exceeded at
Kalaburagi. All other parameters are well with in the national ambient air quality standards .

The AQI of Mandya, Kodagu, Mysore, Hassan, Mangalore, Bagalkote, Chitradurga

and

Bhadravathi is under Good category, AQI of Kolar, Tumakuru, Davanagere, Bidar, Raichur,
Vijaypura, Belgavi, Chamarajanagar, Mangalore, Hubli, Dharwad, Karwar and Chitradurga is
under satisfactory category
construction activities and vehicular movement and road dust.

|61

and AQI of Davanagere is under moderate category due to the
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5A.7.3: Continuous Ambient Air Quality Monitoring Stations (CAAQMS) in different
districts of Karnataka

The Board has established total 29 Nos CAAQMS for 8§ parameters in Karnataka in phased
manner. Compiled Statistical Data is sent to CPCB, New Delhi through electronically and

also the data is uploaded in the Board Website and displaying to the public.

already installed.

cach district one CAAQM station.

one CAAQM station.

Vijayapur, Bagalkote and Kolar-each district one CAAQM station

The 5 new CAAQM stations at Bengaluru are established in addition to 2 CAAQMS
Each non-attainment cities viz Mangaluru, Hubli-Dharwad, Davangere and Kalaburagi
Chikkaballapur, Ramanagar, Udupi, Haveri, Koppal, Yadagiri and Gadag-each district

Mysore, Chamarajanagar, Hassan, Shimoga, Karwar, Raichur, Bidar, Chikkamagaluru,

Annual Air Quality Index (AQI) of Continucus Ambient Air Quality Monitoring Stations (CAAQMS) in
other cities of Karnataka for the year 2019-2020

Sl. [ Nameof the ] mnt_hlymgal;es of Pollutants AQI | Prominent
No | Monitoring Stations | PM,, | PM,s SO, | NO, | NH; 0O; CO Pollutant
pg/m’ | pg/m® ug/m3 pg/m’ pg/m’ pg/m’ mg/m’
KSPCB — e o | Iy
1 B 51.5 IR 19.0 I :7_3_ i3.9 182 | 36.6 l 0.8 52_ I)Ml_o
3 Ry el 549 | 206 | 40 | 241 | 225 | 446 | 06 | 55 | PMy
Shivamogga B . H
g |KSPCB,Promises, | 450 1 177 | 43 | 128 | 88 [ 542 | 10 | s0 co
Chikamagaluru
4 o 586 | 372 | 34 | 94 | 43 | 663 | 08 | 66 05
ijayapura
5 | NeaxDistrict Stadium, | 450 | j98 | 23 | 112 | 157 | 300 | 04 | 49 PMyo
Chamrajanagar
Basaveshwar ] o R
6 | Engineering College, 72.1 30.6 53 11.4 11.2 | 49.9 1.0 72 PM
| Bagalkote _ ) - B .
Govermment PU
7 | college, 779 | 31.6 12.1 16.7 11.3 27.4 0.7 78 PMy
| Chikkaballapur i
DC Office Premises,
8 Yadagiri 55.8 31.6 16.5 9.0 3.0 42.5 0.6 56 PM o
KSPCB Regional | § !
9 Office: Raminazar ST 26.2 21.4 15.0 8.3 26.5 0.5 58 PMig
| Mundaragi Road, N o il a
10 | Near Chirayu 70.2 30.6 10.4 99 6.9 40.1 0.4 70 PMq
Hospital, Gadag L _ -
Lo¥
14



Corporation Garden
11| Govosito, Hubbali 815 | 331 | 179 | 218 | 66 | 189 | 05 | 8 PMq
12 | GOVT.ITCollege, o4 1 | 456 I 77 f 206 96 || 3515 08 | 94 PMyo
_ _Kalaburgl _ _ | R |
13 e s 760 | 287 | 43 | 88 | 85 | 129 | 05 | 76 | PMmy
14§ SeECORCTes; 774 | 286 | 68 | 17.0 | 127 | 7.3 1| 77 PM,q
" | Hassan | | A [ S | T N A
15 fECRCDEEES 534 | 237 | 146 | 161 | 105 | 107 | 07 | 53 PM,o
| Kolar aeiun B o = Bl o o9 k ==
15 R 802 | 258 | 114 | 137 | 263 | 247 | 06 | 80 PMyo
______ Compound, Koppal | ) B I | ; S
17 || Vasantiugres 603 | 225 | 146 | 65 | 122 | 82 | 11 | 60 | PMy
| Mangalore | . ! S S —
19| DC Officecompound, g0, | 455 [ 7 91 | 122 | 148 | 05 | 98 PM;o
_ Raichur | - |
yg |Board HighSchool | e 1 557 | 990 | 100 | 64 | 134 | 13 | 88 | pMys
compound, Udupi
g0 | EEHCBIETEES 597 | 229 | 124 | 82 | 244 | 155 1.1 60 PM;o
Haveri |
Central Excise &
Customs Office
21 | Dovaraj URS lagout, | 701 [ 165 | 372 | 90 | 62 | 286 | 05 | 71 PM,
| Davanagere. D S | | I S
27, [EERCEICE 690 | 315 | 211 | 169 | 53 | 64 | 03 |690]| PMy
Karwar - SREEH| =S
Standards, pg/m3 | 60.0 | 40.0 | 50.0 | 40.0 | 100.0 | 100.0 | 2.0
Annual average AQI - 68.8 | Satisfactor
Y

lot. * Monitoring not carried out

PM10 values are exceeded the national ambient air quality standard at all monitoring locations
except 9 cities viz Mysuru, Shivamogga, Chikkamagaluru, Vijayapura, Chamarajanagar, Kolar
Yadagiri, Ramanagara and Haveri. PM2.5 values are well within the national ambient air quality
standard at all monitoring locations except Kalaburagi and Udupi. All other parameters are well
within the national ambient air quality standards. The AQI of Chikamagaluru and
Chamarajanagar is under Good category and all other cities are under Satisfactory. PM10
values are exceeded due to the construction activities and vehicular movement and road dust.

National Ambiant Noise Monitoring Programme (NANMP) :

As per section 5.2.8 (IV) of National Environmental Policy (NEP)-2006, CPCB is in the
process of developing Noise Monitoring Network in India. It has decided to include ambient
noise as a regular parameter for monitoring in specified urban areas.

The Hon’ble Minister for Environment and Forests, Govt of India has announced the road
map for systematic monitoring of ambient noise national noise monitoring network covering
25 cities by 2012 to make Indian cities less noisy.
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Karnataka is onc among the State and in Bangalore it is proposed to establish 10 continuous
monitoring stations. As per the proposal the Board has established 10 continuous ambient

noise monitoring station with 50:50 cost sharing basis.

Table 5A.16: Continuous Ambient Noise Monitoring Stations(CANMS) in Bengaluru

SI No. Station Name Type of Area

| White field Industrial Area ,( Graphite India ) Industrial Area
2 Ace Manufacturing System, Peenya Industrial Area Industrial Area,
3 KSPCB, Parisara Bhavan, # 49, Church Street | Commercial area
4 BWSSB site No. 137. Kadubidnahalli | Commercial Area
5 | Yeshwanthpur, Police Station _ Commercial Area
6 KSPCB office Buildin%, Nisarga Bhavan, Sanegruvannahalli, Residential area

./ Madival lake, BTM II'" stage Residential arca
8 TERI Office, Domlur Residential Area
9 Indira Gandhi Institute of Child Health Care Centre( NIMHANS) Sensitive Area
10 | RVCE, Mysore Road B Sensitive Area

Table 5A.17: Annual Noise levels measured at Ten Continuous Noise Monitoring

Stations in Bengaluru city for 2019-20

[6h

&1 Limit Day Time ) | % Limit Nighﬁm_e o
No Name of the Station dB (A) _ Increase/D | dB(A _ I '°
: Leq l—‘eq L min Lmlx eclrease ) Leq ch L min l—‘mnx nerease
¢ ial Arc ,
1 | i’einya l_nd_ustrlal ica_ JRE 61.0 | 27.5 | 782 | 1 g,w,_i 70 | 59.2 | 48.9 | 70.9 | within limit
5 White field Tndustrial
Arca near ITPL 75 | 649|292 | 81.8 | 13.5% ) | 70 | 60.5 | 49.7 | 74.6 | within limi
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B3.6
614

? Ca;fch Street T
(ParisaraBhavan) 65 65.6 | 28.7 | 80.0 | 0.9%1T 55 | 614|500 | 76.7 | 11.6%
4 Yes!lwanthpur Police
| Station 65 70.6 | 31.0 | 823 | 8.6 %1 55 | 65.1 | 55.6 | 77.0 | 184 %
5 BWSSB site_,
Marathahalli 65 67.5 1291|945 | 38%1 55 | 658 | 482 | 86.0 | 19.6%
6 S.G Halli, (Nisarga _
Bhavan) 55 59.0 | 27.8 | 984 | 7.3 %1 45 | 578 [ 363 | 99.8 | 284 %
7 | TERI Office, Domlur 55 61.6 | 27.5 | 802 | 12.0%1 | 45 | 57.9 | 40.5 | 749 | 28.7%
8 | BTM Layout 55 65.0 | 29.7 | 83.2 | 182%1 | 45 | 648 | 58.0 | 81.6 | 44.0%
9 | IGICH (NIMHANS) 50 | 66.4 | 25.8 | 96.8 | 328%1 | 40 | 69.3 | 37.8 | 883 | 73.2%
10 | RVCE, MysuruRoad | 59 589 | 27.1 | 915 | 178 %1 | 40 | 54.0 | 46.1 | 87.5 | 35.0%
Continuous ambient noise level data of Bengaluru city for the year 2019-20
# Day Time Leq db{A)
s NightTime Leq
dB{A)
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- | Category of Area | Day Limit Status of noise
e ddB(A) |  levelin day
s | Leq ‘ ot
1 | Industrial Area 75 | 0 % exceeded
2 | Commercial area 65 | 0.9t08.6% of
—_— } exceeded
3 | Residential Area SS , 0.9t018.2 %
B | exceeded
4 | Sensitive Area 55 17.8 10 32.8 %
s = TR D | exceeded _

Note:

Night Limits
dB(A) Leq

70

Status of noise level
in night

0 % exceeded

11.6 to 18.4 %
exceeded
2841044 %
exceeded
35.0t073.2 %
exceeded

1. Day time shall mean from 6.00 AM to 10.00 PM and Night time shall mean from
10.00PM to 6.00 AM
2. Silence zone is an area comprising not less than 100 meters around Hospitals,
Educational Institutions, Courts, Religious places or any other which is declared as

such by the competent authority.

3. dB(A) Leq denotes the time weighted average of the level of sound decibels on scale
““A” which is relatable to human hearing. ‘“A” decibel is a unit in which noise is

measured.

4, ““A” in dB(A) Leq, denotes the frequency weighting in the measurements of noise
and corresponds to frequency response characteristics of the human ear.
5. “Leq’’ it is energy mean of the noise level over a specific period.

6t
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Annexure-l|

For Redressal of complaint on Noise Pollution
Methodology in the form of flow chart

[ All types of Public Complaints will be
received at Head office / Regional
Office through E-mail/ hard copy

|

\ Shrﬁtiny of the Complaints

I

NI - i -
Forwarded to Concerned Regional

Office of KSPCB / Joint
Commissioner of BBMP / BWSSB
Inspection by Environmental Officer
/ Deputy Environmental Officer

For defaulters notice will be issued
in 3 stages namely : a) Show Cause
Notice, b) Notice of Propesed
Directions(NPD) —Personal Hearing

(PH) will be conducted, c) Closure _ﬂ [" (el Nﬁ
Order P j AN
L . ner o
Il s e o :i“ - \jf]
faavt O - .
— \ S pify o o‘-‘.o‘mm\
Action taken copy will be sent nota %0 e

. pe &N o
to the Complainant ROV o 12
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6 |KA-560-
16 city

lalbagh |ake.
Banzlore, Karnataka —
360 004.

77585

Water
Boadis

BBMP,
BDA.PWD, ML,
CMC and
Panchayatk,
Tourism Dept.

PCS

The lake is located within Lalbagh garden and there is no industries ciosed by, a part of the sewage generated from
Jayanagar 2nd block residential area was entering into the lake due to the leakage of manhole provided to the sewer
line which is passing adjacent to the lake. BWSSB authorities have replaced and reconstructed manhoie and
diverted all the sewage into their sewer network. Now, there is no entry of any sewage into the fake Board is
monitoring the lake regularly, The analysis reports for the iast 4 years reveals that there is no presence of lead in the
lake water except during the year 2018 ie., 0.001 mg/ (copy of the the compiled result data sheet is heresith
enclosad for refererice), Hence, no further action i required

It is recommended 1o delete
ihis site fom th~4st of
prokabic congn  Jled sie

7 |KA-560-
14

Federal Moghul £4d.,

Doddaballapur Road,

Yeiahanka, Banglore -
560 064.

12,9965

77.6109

Industrial

Escort Group

Chromium
V1,
Chromium
Total

PCS.

The Escorts Group is one of the Indian Automotive camponents manufacturing companies which were operating in
Yelahanka, Bengaluru since 1977 involving in the manufacturing of autornotive components such as Piston, Piston
Rings and Pins. The Chrome plating is one of the process involved in the manufacturing of the Piston Rirgs The
Escorts group was storing used spent chromic acid in an RCC lined undergrourd tank, which generates from the
Chrome plating operation. As, chromic acid is corrosive and highly acidic in nature, the underground RCC tank
which was used for storing of used spent chromic acid started leaking and slowly caused underground water
cortamination in and around the industry. The Escorts Group had sold the above said manufacturing unit to Federal
Mogul Goetze India Ltd, in the year 2616, Subsequently, The Board roticed ground water contarnination in few
wells in and around the industry and imposed strict direction on the company for Ground water Remediation  The
Federal Mogul has implemented effective ground waier remediation program by the involving Amenican hased
consultants. Federal Mogul also involved National Geo-physical Research Institute(NGRI1) as per the direction of
Karnataka State Pollution Control Beasd for ground water modelling to understand the extent of contamination and
the year from which the ground water contamination started. The ground water in and around the ndustry was
jointly menitored by Federal Magul, University of Agricultural Sciences, Bangalore since 20 and many
recommendations were given both by the NGRI and University of Agriculturai scierces towards the remediation.
The quality of ground water was monitored on quarterfy basis and now it is monitored at six monthly intervals
Based on various scientific studies conducted by Federal Mogul and as per the advice of NGRI, Federal Mogul
adopted United Szate Environmental Protection Agency (USEPA) approved remediation process such as Ex-situ
and In-situ treatment. The Ex-situ treatment is the remediation methedology where the ground water is being
pumped out /exracted om the ground to create hydraulic capture/ avoid ofl-site migration and treated in
automated chrome water treatment plant followed by excavation of highly contaminated soil and off- site weatmeni
at TSDF facility. Similarly, In-situ treatment is the njection of reductants directly in to the so:l and ground water
for treatment of Hexavalent chromium at the contaminated source itself. The Federal Mogul also shifted the old
plating operation in order to facilitate the remediation activity w a new location wherg the scientific impervious
floor lining is done to eliminate any possibilitics of soil or ground water contamination in treatment. The Ground
water remediation is still going on .

Remediation action is under
progress

Hebal Lake,
Bangalore, Karnataka-
360024

13,0462

l'orest
Depariment,
Minor Irrigation
Horticulture
Departmnet,
Public Works
Departmant{ PW
D), Banglore

Mahanazam

|Hebbal Lake is located in the north of Bangalore and at the mouth of National Highway 7, at the juntction of
Bellary road and the outer ng road(ORR). It was one of the threc lakes created in the year 1337 by Kempegowda,
Iike most lakes or "tanks” in the Bangalore region it was formed by the damming ratural valley systems bv the
comstructson of burds. The caichment area of the lake includes the reidential areas of Yeshwanthour, Mathikere,
Raymahal Vilas Extenion, Bharat Electrenics Limited and Hindusatn Machine Tocls Limited colonies In the Jate
1990s, an ecological expeciment was conducted with the introduction of Neochetina. A project for lake restaration
funded under the Indo-Norwegiar. Environmnet Programme led 1o major changes in the ecosysiem begining in
1998, two artificial islands were created using the soil from delisting under this project. In 2004, the £.A began a
[process of "pubiic-private participation” where private companies bid for the lakes to "develop and maintzin® them
for the next 15years. The Hebbal, lake is leased for 15years to M/s. East India Hotels L:d for maintenance Specific

BX

1t ¢ ricommended to delete
ths site from the list of
probable contminated site
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| 12 |KA-360- | Mangammnapalya 12,5029} 77.632| Water Habitaion, Lead CS The co-ordinates mentioned were verified and it pertains to Hosur Road, i.e., NH-7 (Ctennai-Bengaluru [t is 88339&&,8 delete
3 Road, bodics Scttlement, Highway) and fly over road to Electronics City. The road and fly over is developed and is under use. this site from = tist of
Mangzmmznapallya Commerzial and However the sample collected from Mangammanapalya Lake reveals that the parameters are confirming ~ |Fontminated su
| Villaze, Hosur Road, industnial to Class D standards.
Bengalune, Kamataka-
S60030
13 |KA-560- |[Madiwala Lake, BTM | 12.5417| 77.3649| Water |Not Known Lead PCS KSPCB is regulasly monitoring water and sediment quality of Madiwala Lake, TAs per the Analysis report Lead [Tt is recomimended to delete
7 2nd Stage, Bengaluni, bodies concentration in Jake water sample is BDL for the January 2020 but water quality shows class B. Sediment sample |this site from ,wo list om.
Karnataka-560976 of lake having lead concentration 22 1 mg/Kg . The level of lead concentration in sedimant are below the probahle contminated site
I concentration limit of Hazardous (> S300 mg/Kg).
14 | XA-560-|Beliandur Lake, 12.927)  77.668| Water |Forest Depr, Cadmium |PCS KSPCB is regularly monitoring water and sediment quality of Bellandur Lake. As per the Analysis report, | 3. Roard has adviced
3 Bellandur Viilage, bodies  |Hort Dept, there are no traces of Cadmium concentration in jake water sample but water quality shows class E. & BDA. o carry out
| Bengalury, Kamataka - BOA BBMP.P sediment sample. The level of cadmium concentration in water shows class E Sediment sample of lake desailed m:&uwmm of
. 560103 WD, ML, CMC having lead concentration 16 mg/Kg . The level of cadminum concentration: in sediment samples are sludge to accertain
_ WMM_HWWW%E_ below the concentration limit of Hazardous (> 50 mg/Kg). whether it is hazardous in
_ nature.
i3 ﬂx..».mmc Arekere Lake, Arekere Forest Dept, Lead PCS KSPCB is regularly monitoring water uality of Arakere Lake. As per the Analysis report Lead concenmation in lake [It is recommended to delete
|4 Viilage, Bengaluny, Hort Dept, water sample is BDL for the fanuary 2020 but water quality shows class E. Sediment sample of lake having lead  [this site from the List of
7 Karnataka-360076 BDA BAMP.P concentration 12 mg/Kg . The level of lead concentration in sediman: are below the concentration Jimit of probabie contninated site
1 WD, M, CMC Hazardous (> 5060 mg/Kg).
X:Panchayath, i
| Tourism Dept. |
I
{6 |KA-560-|Agara lake, Bangalore Forest Dept,  |Lead PCS KSPCB is regularly monitoring water quality of Agara Lake. This lake is rejuvinated by Kamaraka Lake It is recommended to <™
1 City, Kamaraka-360102 Hort Dept, Conservation and Development Authority. As per the analysis report of the lake water after rejuvination  [this site from the histe. 7
BDA BBMP.P lead concentration is BDL (Jan-2020). Sediment sample of lake having lead concentration 16 mg/kg. The [probable contminated site
2,0.‘ M1, CMC level of lead concerntration in water whos class D standards & sediment samples are below the
o concentration limit of Hazardous (>5000 mg/kg)
_ Tourism Dept
|17 |KA-560-|Begur Lake, Bedgur 12,5339 |773713 |Water Not Known Chroiniurn, |PCS KSPCB is regularly monitoring water quality of Begur Lake. As per the Analysis reports, the Jevel of said Samples at various points in
| 12 Road, Bengaluru . _ bodies Lead, Iron, parameters’ concentration in water shows class D standards. sediemnt semple of lake is having having the Jake will be coilected
| ] Karnatais-560063 L metal concentration are below the permissible limit of Hazardous except for Zinc 20000 mg/ Ke,|pased on the aralysis
; _ Copper Chromium, copper , 1.ead and nickle -5000 mg/Kg. However, there is no Standard stipulared for iron. ﬂvM_MMEEQ action will
[18 |KA-3%1-|Dandeli, Karnataka- West Coast Dioxins PCS The GPS Co-ordinares is showing as Urdu School which is more than { Km Upsteam of M/s West Coast Paper | The analysis of dioxan will
| . 581325 Paper Mills Mills L.td. However, the polluter is mentioned as M/s. West Ceast Paper Mill Ltd. Tke industry was using elemental |be carned out and based on
| Lid, chlprine until 2009 and this activity might have possibly resulted in Bio-accumulication ir: the surrounding the results further action
_ environroent including Water, Soil, Sediments, Siudge, Flora and Fauna around the said industry for the presence of il be taken
_ 7 dioxin in an obnoxious level.
19 [KA-570- |Meragalli Industrial Not Known Not Known [PCS Presently the site ID KA-570-2 is utilized by Geetha Sishushikshana Education Trust (Engineering Col ege}. As per [lt is recommended to delete
2 Area, Mysore the records, earlier in the said site M/s. Vasavi Soft drinks (P) Ltd., was in operaticn & engaged in maaufacturing  |this site from the list of
Karnataka, Indiz — 570 of bakers yeast activity. The unit was closed and new Engineering college has been established & operzting at the  |probable contminated site,
016 (Myvs Urbar) said sitz
: |
| 20 [RA-5710 Cauvery Ruver, Water | NotKnown |Lead, cs No such Conmmination of lead has been observed and there are no industrics! sctivities engage in the discharge of |CMC Nanjangud has ~~xn

|72




MiNjeLueg ¢l Yid ~98

(e1p

u| J0 "JA09)} AiBjON 3 31BI0APY

;...._o HAePLY
atfuy 2y} $1 S1UQ

SRl X

"9}iS PrES 2yl
18 PUNO} UONELILLIEIUOD OU §1 1Y, "UOHIPUOD BupOMm UY 219: Kayy uogoadsut Jo owm 9y1 18 712 29 4LV Uits | |
TN PAYS|qess aaey Qiioyine A101oe] "padojaAaap usaq sary uoielreld 1ey) 1940 PUR [10S [Iim POYJY PasO]d am
S pAEUILUREOY 3|gqosd | spuod uoRICdRAS 1RJOS AU |[B “Uasa1d 1y “IJSL Y7 01 1340 papuey usaq szy spuod woug adpns Y1 "§107 mak
JOISI 3 wog S Siui 9y) FULIMP PesO[d USeq SeY SWeS pUR AN APRI) ai Suskan 10 puod toneiodeas 1e[0s asey A3y 11T repig ey 7 {“pr1ad satuEEin 1
213[2p 01 PAPUSLLILIOIII S] ] “BaIV [RLISNIPU] Jeyloy ul paledo] SSTU( ng JO SImognuew Ui paEedus ST U [BEISTIRUL ST SOlweS10) R A S S| oweSsou) Juanyg| [ELIsnpu] 1UBA) BYEIEIEY “TBpId |-285-V | ST
'SISeq Je[nEal u0 PaIoI oW a9 [[IM e Y “V(I[] 1/APOg k
i [e20] AQ ure3 U0L2101d 10F UBYE) Uaaq SARY SA1S FYL WL © JHA0 PUE 211S pajeuIuRIuco 3qeqod se parodas
SeA\ JfUe) 33 13l req A0 Y 0 S3jea Jo Ajddns 10§ Apoq [eao| Aq PS2I[IIN 9q [jim Jorem 9yl AduaRiswIa U 1siEm L
_ JO |y B JUB1 343 210 AU Ut UTR! AABSY 03 (T “{UE) SU} 0} Fe3U $ISNOY IORYSre]s ou aam oy ], ‘jods aruord
(T SE POHIAAUOD S U 3y ], fum) Jo Aayduad ot Je suop sem uspreSuongued 2q [ ue jo Aeydued e SUOLE0)
Auwewr e po38n(d sem yue) ojur aFemas Jo £ud oy, ssax50ud Jopuns | uswaaoidun Jo suom pue yue) Suipnjoul
A1 [re1aae 3o yuswsaordwy 1of paredaid sem ugd uoloe pue SWWERIS01] A1) wewg Jopun s1 Anyy rumymn g, 101ZLE
NS polRULLLIUD J1qrqald Y1 - voneiodio)) B15/y AN L Aq N0 parLes sem Yue Jo Sunyis-a] b el ayy ot AJIALOR [BLOSMPUI 1017 -BIpU] ‘EEEUREY |
JOISIT S WOL IS S| JUIN[A JO STTEYISIP OU SeM 1AL ], LBl JO AULDTA 3Y3 L SILISTIPUL OU BUM AU, “YUES 03Ul 5Temas Jo Anua a1 saipog "PaYSINE A 2]
#1913p 01 PIPUALLLICSAL ST Y| HIAYD O} SLONRI0] djpLidosdde 1 pnonnsuoa sem pung “AJ) NIMYWN] JO ISPIUI 24 UL PIIEIO] SeAr 319 ILURUTY aul SOd| umowy 10N UMouy 107 bSB_ €GLULL] eeSeEl]  awewy nmywn] |Trevy | po
| |
[
| [(wawapes
23S PIIBLILUOD ajggatd| _ uoENgeH
| 3018 04 wog ays 25_ uoudwouayd [oImey 03 onp aq Lewl  UOLERULNI0D SpLIONY 2y ] IFemas ausswop ayy Fuikues uresp redisiunw suo pue feLgsn | yaep
2123p O} PIpUBLLIODII S =_ SeM 3134, 'UOKBOO] PIes ay) i £9111A13T [BUISNPUI AUB OU 318 24al{ || SINIALOE [BUPISAI A PapUNOLINS Bare oy | S0d apicniy WMOU JON | PULPRXIN | 1808'SL| #11S ¥L RIBYUBH DiaiUEae(] .E.w-f..x_ (56
[ _ 10¢ | |
2)S pareuIULuod 3[qeqosd LG —®Ipy] EYmRLEY
FOISI[ Oy WO S SI|  "P2PIOdAL St UOHEUILIRIUOD ON SIBAA S 20Uis SuneIado 10U 51 1] PasOLo ST 1l MON *SSULYdRW FUInno [erow 183ys _ ‘RIS AOSAP BATY + _
2W19P 03 pIPUILLILOOAI ST J[|  PUE SAulyoRwW Sui[[1p SaUIYIsW JND Lk A30[0unda | uoisip 03pIA Afpwreu Ansnpus BuL2ouEua Ue sem 213l | Sd| usouwy lon wanouy qu_ [ELRSPUL| L€8G OL| LESETT|  [RIMSNpU] (800l |-0L5-vY (44|
_ - ﬁ !
(= 7
AUS PIlBUILIIUCD Jqeqoud _ SA) 910 0LS — eipuy
J0181| oYy woy s iy POAIISYO ST UONBUIUIBIUOD ON SISULE) £q UONBALND (OPUN WEIEA _ [ ‘eyeewey ‘Ao uosdpy 5
21213p 0} PAPLAIILLGSR] S 1] | IBILER Ser AU F) ‘5p10dal A 1od sy (Auedwio) aremyos) palii ] sAsoiul SN AQ PIZILN ST §)£S-VY 1 S 04| umoury 1ax UMOUY 10N | [emstpul| 8009 ow_ TI9E T1|'eary [eLusnpu] pQespE - orc-vs| (7]
aon speid o) pauuojuy U ANTT) I3AL OJUL [ias) WLy _ solpog _ . _

‘weansunog )






g







Cip=t!

AdL €60 [: UONRIJUIS JISBM JFRIAY e
(939 ‘s[[ey 9SeLLBIA “90LJ(Q 1A0D)

sajdwa [ ‘'sdoyg ‘ipemuesuy ‘S[00UdS) €€ SIdYIO

8IC T : SP[OYasnoy .

899°¢C :uonemndo

TUNJ[OY WOoLJ surny ()g pue Jndepuns Woij Sury 97 «

JOLSIp dnpn) — ynje ] mdepuny] - 9Se[[IA 9SPUBA .
UOIBULIOJU] [€IUdN)

<

dD ASPUB A :] d1)OBIJ )S9Y



=1

=

' [
——
1

SIS b L

=

MIS U3

spunj Iy

O — NS 19P

7
\

:3)0

0D

1

sjusuodin

U 4D ISpuep

Nn0S 10U S©

-

e R
.|ni's
i o 2

PUnj §o 39In0§




|

Tl By S ot

ﬂ

.‘u-..w

L <nTF

U0 U]

L]

dQ ) 2mupuac




&m@uua&é _
_a,agga D) K
m ¢

=

I

BOX




|80



1%l




2

s




Suisjnuapy

pﬂg

3

"
iden

eS|

924n0s






Z,
=
—
&
e
o
<
o
=
=
-
7]
=
=
uc
=
-
0 )
%
=
e
4]
=
=
=¥
e
=
N
{ l-hl I

= r-‘;_:m;ui:::;ll::." e

D=t
:‘—,l s
f . ..Ej |

=
1|~ =4

Gi,

o
[ty

1) 1 |

sjudnoduwo))

\4

Uy junou

el laTe
cA N0 |

-

r—— - T

=t

v

-_‘._=_§+_r|

g




—
i
)

<)
0]
P
-

Ot

—

B
=

e

=




ER

o

pI[oS J

oue

=

=0Es

i

I

d Wery) 3t

=

a

I

JOLI)S



netR T

_
: i1
grapeTeg ot

W e T
G ARl CiNSes

SAL- A

Wl W e



Best Practice 3: Rajanukunte

e General Information:

e Rajanukunte - Bangaluru Urban District,
28 kms from Bangaluru city |

* Population: 10,791

* Households: 2262

* Others : 358 (Schools, Anganwadi, mrowm HoBEOm
Govt. Office, Marriage halls, etc)

-+ Average waste generation : 5.4 TPD

| 29
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Best Practice 4;: Bashettihalli GP

e General Information:

* Bashettihalli - village — Doddaballapur Taluk,
Bengaluru Rural dist,

* 5 km from Doddaballapur and 30 km from Bengaluru.
* Population: 18706
* Households: 5045 (1440 SC, 396 ST, General 3209)

* Others : 128 (Schools, Anganwadi, Shops, HoBEmm
Govt. Office, Marriage halls, etc)

* Average waste generation per day : 5600 Kg
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Best Practice 6: Laila GP

e General Information:

» Laila village — Belthangady Taluk - Dakshin Kannada
Dist.

* 1 km from Belthangady and 60 km from Mangalore.
* Population: 7804
* Households: 1848

* Others : 146 (Schools, Anganwadi,Shops,Temples,
Govt. Office, Marriage halls, etc)

* Average waste generation per day : 631 Kg
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Affidavit of......

L=
Advocate & Notary (Govt. of India}

Reg. No. 12313, Bengaluru.
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